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COUNCIL OF STATES

rriday  26th February 1954
The Council met at two of the clock,
Mrg. CHairMAN in the Chair.

RESOLUTION RE COMMISSION ON
THE WORKING OF THE FIVE
YEAR PLAN

Mr. CHAIRRMAN: Mr. Mathur on
behalf of Mr. Dhage will move his
Resoluiion.

Sprr H. C. MATHUR (Rajasthan):
Mr. Chairman, with your permission I
beg to move this Resolution, which
stands 1 the name of my hon. friend
Shr1 Dhage who has been called away
from here on some urgent public
duty, tiat:

“This Council is of opinion that a

Commission consisting of Members
of Perliament and prominent non-
Members be appointed to review
the working of the Five Year Plan
and to suggest ways and means of
inaking the Plan more effective and
popular.”

1 wish to state at the very outset
that we have no intention of availing
of this opportunity of discussing this
Resclution, to hurl and heap accusa-
tions on the Government for the short-
falls and failures of the Five Year
Plan. As a matter of fact, we have
been very anxious and we have been
very keen on this particular subject
which we consider to be of great and
vital national importance, because our
entire future hangs on a proper plan
and on a proper implementation of
that plan. Even our Budget is framed
with that background and as an earn-
est of what I have just stated, it has
been my practice to avail of the inter-

session period for going to all the
various States. I have gone to Punjab,
PEPSU, Rajasthan; to Bengal;, to

Bihar; and I have visited many of
136 C.S.D.
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these mejor river valley projects with
a view to study our problems, with a
view to meet the people and with a
view to make my humble contribu-
tion, if I could make any. And I sub-
mut that it is only as a result of *my
going about i, all these places and
meeting people that I am making
these few remarks. I had the privi-
lege of meeting the Governor of Pun

jab. I had the privilege of meeting
the Chief Minister and also of discuss-
ing the problems with all the leaders
of public opinion. I met the man who
is working at the dams, the labourer,
the man in the street and as a result
of my experience I feel, and we in our
party felt, it expedient that such a
Resolution as this one must be given
notice of. This Resolution is a very
simple one, but it is all-embracing.
What we have demanded is to pass
this Resolution, that’

“This Council is of opinion that a
Commission consisting of Members
of Parliament and prominent non-
Members be appointed to review
the working of the Five Year Plan
and to suggest ways and means of
making the Plan more effective and
popular.”

After all, the achievement of free-
dom, as everybody would agree,
would have no meaning if we cannot
reconstruct our economic and social
structure. Freedom and independence
would be without any grace with no
altraction and no purpose. 1 have
said all this just to emphasise the im-
portance of the subject before us, and
in the hope that we all will give
serious and sober consideration to the
matter and try to take stock of the
situation after these three years of the
working of the Plan, and see how far
we have succeeded and if it is really
necessary to make certain changes
where we have failed, why we have
failed and what steps should be taken
to make the Plan more popular and
more effective.

I shall now give certain facts and
figures about the Plan and the pro-
gress that has been made, which will
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not only justify the course suggested
in this Resolution, but. I am sure, will
also emphasise the urgency of the
coyrse suggested by me. At this stage,
I have no intention of going into the
fundamental questions. I am only
taking the Plan as it is, the Plan as it
stands and the progress that has been
made. I am simply stating the facts.
And in doing so I venture to submit
that this Plan is at best, only a budget
of expenditure with no little confusion
and sometimes, with no little conflict
between the Centre and the States.

Sir, let us take first what the Plan-
ning Commission thought about the
implementation of the Plan so far as
the States are concerned. The Plan-

ning Commission in its estimate of
resources, had assumed that States
would be able to contribute about

Rs. 408 crores for the implementation
of the Plan. It was, even at that time,

thought that Rs. 232 crores would
have to be raised by certain fresh
taxations. You will remember that

we here in this House—many of us—
who had examined the Plan and who
knew a little about the resources of
the States and the possibilities, point-
ed out in unmistakable terms to our
illustrious Finance Minister that we
were not proceeding on realistic lines,
that it would certainly not be possible
for the States to raise the amounts
which they were asking the States to
do and on which they were basing
their calculations and that if we did
not have a realistic approach and atti-
tude, then naturally the definite con-
sequence was that we would have
shortfalls in the Plan. But the Fin-
ance Minister ridiculed this idea, and
he called us pessimists. But what has
happened? After two or three years,
it is the Finance Minister who stands
exposed, who stands absolutely ridi-
culed. Today it is not possible even
for the Finance Minister with all his
ingenuity to say that there will not be
any shortfall of about Rs. 100 crores
or at least of about Rs. 80 crores on
this particular item alone. To us who
do not claim to be experts, it was
absolutely plain as cards even at that

1
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time; and just by way of illustration
I will place certain facts before you.
For the Government of Rajasthan, the
Planning Commission thought that out
of the sum of Rs. 16,80,00,000, Rs. 9
crores would be contributed by the
Centre and Rs. 7,80,00,000 would be
contributed by the Rajasthan Govern-
ment. Well and good. If that was
possible, nobody could have any
earthly objection to it. But, you will
remember that here on the floor of
this House I pointed out to the hon.
the Finance Minister and®asked him

what the use was of trying
unnecessarily to deceive himself
and deceive others, because
it was not at all possible for

the Rajasthan Government to raise
this amount. It was proposed at that
time that out of this amount of
Rs. 7,80,00,000, Rs. 4,60,00,000 would be
the savings from current revenues;
they further thought that the balance
of Rs. 3,20,00,000 would be found by
sale of securities held in reserve and
withdrawn from cash reserves. Now,
may I point out that in spite of the
best efforts made by the Government,
the Government instead of having any
surplus, instead of finding a single pie
for making up this Rs. 4,60,00,000,
have all the time been running a de-
ficit budget? So, there is no possibil-
ity of getting this amount; they may
do some jugglery with the figures and
anything that pleases the Planning
Commission and the Finance Minister,
but it can never be disputed that all
these three years they have been run-
ning a deficit budget. And according
to the forecast given by the Central
Government expert, there is again a
deficit. As regards the amount of
Rs. 32 crores which they were to get
out of the sale of securities, I may tell
you that all the securities are pledged
with the Imperial Bank of India I am
not pleading here the claims of the
Rajasthan Government at all. What
I mean to submit and what I want to
emphasise is that the Plan was abso-
lutely unrealistic; even when the
Plan was drawn up we pointed out
that there would be a shortfall of
about Rs. 100 crores so far as contri-
butions from the States were con-
cerned and that has been borne out. I
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have quoted figures from Rajasthan
because I have them at my disposal to
show to you that we have proceeded
absolutely on false and flimsy
grounds Now if we find a shortfall,
it 13 due to nothing which happened
during the course of this year and a
half

This sorry story does not end here
It 1s not only a question of shortfalls
in the comtributions by the States It
15 very fresh in our minds that only
the other day when the President
addressed Parliament, he mentioned
about the river valley projects and the
good progress which we have made
there but he was very clear that we
had not made the progress that we
had expected and the only place where
he could lay his fingers and say that
we have done well, was about the
Community Projects Here, I would
like to invite, with all respect, your
attention to what the hon the Finance
Minister said the other day 1 Cal-
cutta, on the 2nd of October, 1953
What the Finance Mimster stated
there was that we had had real short-
falls in the Community Projecis and
education Only two months back,
he made 1t absolutely clear that pro-
gress m our Community Projects was
not good and that there was a short-
fall He jaid the same thing about
education I do not know how to re-
concile what the hon the Finance
Minister said with what the President
has stated here 1n his Address to
Parliam~nt The Finance Minister
also gave his reasons why there was a
shortfall in the Community Projects
He made out a case and said that

ecause of want of traimned personnel
1. ¢e was not much progress but the
fac. “emains that here on the one hand
the b+ “ance Mmister himself admits
that th. 2 has been a great shortfall
i the Co unity Projects and the
President h ™self has admitted that
we have not done well so far as the
development of cottage mdustries 1s
concerned

As 1 stated i the very beginning, it
1s my only purpose to bring home to
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genuine need for us all to sit down
consider and 1eview the progress and
to examine our resources. I think, I
have made out a case, 1t 1s net my
purpose here to discuss the entire
Plan, 1t 1s not my purpose here nor
1t 1s the purpose of this Resolution to
give an alternative Plan because the
suggestion here 1s that we must have
a committee to review the position,
examine our resources and to suggest
how the Plan could be made mor®
effective and more popular I have
given these facts and figures just to
convince the House that there 1s not
only a necessity but an urgency for
us to adopt this course

Procecd ng further, I would hike to

mvite the attention of the House to
the administrative set up I can cite
hundreds of instances, but 1n the

limited time at my disposal T will cite
only two mnstances to show how our
adminstrative set up Etoth at the
Centre as well as in the States, 15 not
only mcompetent but quite unsuited
to discharge the responsibilities of a
welfare State The Planning Com-
mission, very recently and very right-
ly thought that they must do

some-
thing about the scarcity aleas They
wmvited schemes and  sanctioned

money Here I want to impress upon
this House how efficient our adminis-
trative set up 15 1n the discharge of
its  responsibilil Regarding these
schemes fot scygeity areas, the Plan-
ning Minister informs me, that these
schemes are to be sanctioned only 1n
chronically scaicity areas so that these
schemes, when taken up, may be
beneficial to those areas They are
very kind and I am very grateful to
them for sanctioning twenty-six
schemes for Rajasthan They propose
to spend about Rs 2 c.ores on these
schemes But, would you believe it if
I say that all these twenty-six schemes
are located mm areas which are the
most fertile, areas which are the best
part of Rajasthan? Out of these
twenty-six, there 1s not one single
scheme which 1s located 1n any of the
chronically scarcity areas Bikaner,

this House that there 1s a real and | Jawsalmer and a part of Jodhpur, com-
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prising an area of about 60,000 square
miles are the chronically scarcity
areas and there is not a single scheme
in thgse areas. While expressing my
gratituce for the schemes, I wish to
point out the type of administrative
machinery which cannot chalk out the
schemes, which does not know what it
says, what it means and what it does.

o I will point out another small
instance just to bring home the fact
that the administrative machinery is
not suitable. I wrote a small personal
d. 0. letter to the Minister for Plan-
ning telling him that for a particular
village he may sanction Rs. 1,500 for
improving the rural water supply. I
further took care to tell him in that
letter that if he wanted that the vil-
lage should contribute something, the
village was prepared to contribute
one-third or even one-half of the cost;
they were prepared to give the labour.
He was kind enough to write to me
saying ‘“the matter is being consi-
dered”. It is one year since then and
I have not heard anything about it.

]

Pror. G. RANGA (Andhra): Did
you send any reminder?

Surr H. C. MATHUR: My d.o. must
be travelling from the Minister,
possibly, to the havildar of the village
and then will come up from the havil-
dar of the village to the Minister. And
what is the state of affairs? Rajas-
than has got an allotment of one crore
of rupees, and out of this one crore of
rupees they have not been able to

spend even one lakh of rupees. And
yet a Member of Parliament, who is
very well kown to the Minister, who

himself had been, fortunately or un-
fortunately, & Minister in that State,
certifies the necessity of improving
the water supply. He gives a
guarantee that he is prepared himself
to contribute and to get whatever you
want from the people and yet it is one
vear that nothing has happened. I
have given this as an instance and
mind you: Who are the officers in
Rajasthan? They are only the 1.C.S.
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and I.A.S. officers sent from the Cen-
tre who are concerned with it.

So, I submit that the administrative
machinery, as it obtains today, is
entirely unsuited and we must defi-
nitely think about it. I have all the
time missed no opportunity in this
House to impress upon the House that
we must wake up and change this
administrative machinery. It is not
oniy the administrative machinery,
but it is more definitely the procedure,
the way in which the wogk is being
conducted that has got to be absolutely
revolutionised if you want to make
any progress.

You will see even in this list of
Resolutions that my second Resolution
iz on this very subject. I gave notice
of a similar Resolution even in the
last session. DBut all the time, the
Government is fooling us. They fool
themselves and they want to fool
others. They quote foregin experts
and say: Well, ours is one of the best
administered States. We have got
the be't administrative machinery.
Here is the foreign expert who has
given tha certificate that this is one of
the 13 best administered countries of
the world.

Possibly for the first time the aware-
ness and seriousness of the situation
was realised by the ruling party at
their Agra Session of the Congress
when they passed a sort of resolution
on this subject and I thought that
they felt really that something must
be done. And lately, I have read in
certain papers that the Prime Minister
has appointed a special officer, Shri
A. K. Chanda, to go into this matter,
but I am not aware whether this
officer i« examining the whole issue or
he is only concerned with the set up
of the Secretariat here. I cannot
repeat with greater emphasis that it
is not only in the Secretariat but it is
also and more necessarily at the district
level that a complete change of the
administrative machinery is called
for—change in the procedure of the
conduct of business and it has got to
be changed if we are to make any
progress whatsoever,
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Without underestimating in any way
the importance of what has been
achieved in Rajasthan and at other
places, I wish to ask a few straight
questions. Is it not a fact, that our
standard of living has not improved
in the slightest during these three
years? Is it not a fact that in another
1wo years there is no possibility what-
soever of our standard of living im-
proving even by a fraction? I think
expert opinions have already ex-
pressed themselves on this subject.
Again I ask: Is it not a fact that we
are faced with the acute problem of
unemplovment even at a time when
we are in the midst of the Five Year
Plan, and is it not so even in the
areas where the Plan is in full swing
with its river valley projects and the
constructiorr of dams? So should we
not hesitate, pause, examine and think
that there must be something funda-
mentally wrong? 1s it not a fact that
even during the period of the Plan,
our marchinery for the manufacture of
engineering equipment is lying idle?
The report of the Committee for idle
capacity is there. And, is it not a
iact that we would have been much
worse, almost miserable, but for the
cessation of the Korean War and for
the bumper crops with which we have
been favoured during the last two
vears? If we are honest and have
clarity of thought we will have to con-
fess that the Plan, even if it were im-
plemented successfully, will not give
us even the pre-war standard of
living. Our earnings have not kept
pace with the prices. Of course, earn-
ings have increased, but they are in no
proportion to the prices which are
obtaining at present as compared }¢
the pre-war levels, and there is no
chance of the income of the major
section of the population being in
direct proportion to the prices. Amnd if
it is so, the standard of living will be
poorer than what it was in pre-war
years.

I am not obsessed by any ideas from
any foreign couniries—Russia, China
or America. Russia had an absolutely
different set-up. Russia, I know, had
different problems. There was much

|
i
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smaller population and there were
vaster rvesources. Then there was
dictatorship. They had gone through
a revolution. We cannot compare
ourselves with Russia. Again the
sa:nz thing abo.. China. Thgy also
have gone through a revolution. Even
in China, so far as I know, they have
not been able to .olve most of their
problems, They are most vocal about
agrarian problem. If I am correctly
informed, they have created more
problems by giving the land to the
tiller. They do mot know how #o
bring it under cultivation. They are
faced with difficulties. I do not mean
to say that they have not done any-
thing. They have no doubt advanced
and advanced very well. Similarly
about America, where there is an in-
flated standard of living, which cannot
be mamiained for long. We will rave
to strike cur own course and while 1
criticised the Plan I said that we lack-
ed vision; we lacked vigour and that
there were strong reasons for us to
think over and reconsider the Plan.

I will throw a few suggestions, and
the first thing is this. While we take
into consideration the resources of
this country, we never take into con-
sideration the greatest resource, and
that is the man-power. We have al-
ways been talking about organizing
the public enthusiasm. But is it not
a fact that 90 per cent. of our people
even do not know that anything like
a Plan exists? They do not even
know it. So, how can they be inter-
ested in it? 1 would suggest what is
absolutely necessary. Of course, our
Prime Minister is devoting an hour or
two to our foreign policy. He is
devoting an hour or two to meet peo-
ple connected with general adminis-
tration. He will do much better if he
would devote three or four hours a
day to enthuse people to organize
teams of workers, and 10 see that the
entire masses are Truobilised and
aroused and are yoked to the cons-
truction of new India.

We should not dream at this
moment apout collecttve farming,
but, definiteiy, here too 1 have a sug-
gestion to make. We must give the
land to the tiller. Parfectly true.
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There is a lot of landless labour and
we are giving fresh lands to fresh
people. Wherever we give this land
to new people that should be on a
collective basis and it would be easier.
And ethe Government should give
them all sorts of aid and assistance in
order to demonstrate and to impress
on them the inherent strength of the
system of collective farming.

One word more I will say about in-
dgistrialisation. In this sphere, I wish
only to suggest that the large scale in-
dustry should be linked up with the
small cottage industry. Our cottage
industry will never be a success until
and unless it is linked up and it
becomes a supplement to the large
scale industry, until and wunless the
produce of the small scale industry is
taken up by the large scale industry
or by the Government. The market-
ing is the most important thing so far
as small scale industry is concerned
and in the heavy industry our first
concern should be 10 put up heavy
plants for the manufacture of the
machinery, tools and implements that
we require.

Mr. CHAIRMAN: Resolution moved:

“This Council is of opinion that a
Commission consisting of Members
of Parliament and prominent non-
Members be appointed to review the
working of the Five Year Plan and
to suggest ways and means of mak-
ing the Plan more effective and
popular.”

There is one amendment which may
be formally moved and I will put both
the Resolution and the amendment for
discussion.

Pror. N. R. MALKANI (Nominat-
ed): Sir, T move:
“That for the words ‘a Commis-

sion consisting of Members of Par-
nament and prominent non-Mem-
bers’, the words ‘a Parliamentary
Committee of eleven Members’ be
substituted.”

|
|
|
|
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Mgr. CHAIRMAN: The Resolution
and the amendment are before the
House.

Pror. N. R. MALKANT:

Ste QAo Ao WS HIAY
Aty garafr Y, F 98 waw F
A9 73 & A9 F 79T T FIa7
FNfF & 1777 g F5 AT A1x97, o BF
T 7 Tard o) & Y T § A oy
AR fggeqM@ F1 WA FR AMAT
T8 Wew & 39 7 9% w0 ad gh
& ag A wrar g fF o Far F we
AT W AT T 915 3, FOE R oy
HAT TZT T FIT AT E A0 2, 7K
EHRIFTAT & 16 F31 7% 39 A7 T 177
H, Fifrt w1 FIF, AE Fw W4T
Feul aF  TEF |

dT-aAdia AFar F v 3w 3,
AR W qaa ¥ 3 A7 wAifaqi §
faa®r g/ 79d AR w@ar & 1 ggen
Se@ ¢ 5 99 F1 I9ET 99 ¥ sqmar
g, FFU QIMIT &, 97 1 IR
fre ot wg gaFare T @ v
TEeT IAA AT AT IF F1 I8
magd s warm, ar v amifas

agraar &fgd \ ga T Farfeai v &
TES FAT |

TE% g9 2@AT § TEe FEEY A,
O qw w1 IR 7 FaT ga &
e frg Fa gn g @ & AR g
WS HIET 7 ¥ a1 § 7 g AT R,
¥ 7 3T 9T YT TgT FEAT | WA
F Frama @l & 908 gar qae 2,
a1 a9 (summary ) arfT 9% F 7 8F
7 AT I ITF FF HiwT waH
qrad 9 FEAT | ?ﬂgqﬁr drar o f
&Y A7 A FAT T W T F0 )
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TO% grEq grad WY gad a9 9 )
gwaaA § 5 A7 9 & g7z gw o
TF PR FUS &H T A7, T g
G FAT TG AT E | AW A g
gre & g o e gov @ 9 & A
FUT w48 HT T5T AT 1 FF AT
§2 AT 9T FT IYET AT I3 | a1 39
g A 47 Z4 OF v a1 qiet F wa
gHFI BT AT §33 FQT AF FHIAT
YT A 7 GF AT TE I AT 7 T
& qg ar$ A, A1 A, 7@ A At w47,
STESWE, | ERAEEH 4%
FUS Fo G FIAT TSI, TTAAT T89T
frfraaE s o ad #21 wr
qieY AET 8, FAUW GG, AieH 9T B |
g AT 93971 % I 919 FqT HIUA
& w1 waened | g ATz d e
R ST TF g FOT @+ AT
§ mAaT g 5 ag Hedty G 49
AT HR USH g T & Prar——
¥ 9% TWHFT @G AT AN, AR
T &S gaT 1 59 Tamw Ay Graar
FIART AT AL 0F g2 AF Fra4a1 §AT,
g &0 3|AT & | 7% 597 2 v A
F19 T4 AAqqr &, 98 frg adF §
@4 g1, [T wgwal AT gafaEr a7
Qe §H1, FF § WRT I, BT T 2faq-
dz (equipment) 9 AT oy,
AT FZ1 FgT A I TZIET X |
gA1, T AT Y AT AR & | TG W
garR 77 q AFr A & 1% 119 4 agad
F FTHI AT T ®I( AF GAT &, 98 AFT
g &1 ST wqifegw

ma sAa g F q wwt e ¥ fog
AT WITATE I gr I ag &
AGT T FF &, W AT TAFT EH 3G
& fr @ e (Plan) & s#ax w1 s
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{ ffeaw o1 (serious gaps) 3

!

g W AT FERHAT (compre-
hensive) &, % F 7 3F AT F,
AT &3 919 &, BfRT g 3w g
qg ATFA A& Wi, AHA 0 FIF A
gsgr oY 741 fa@re 34y, 7 TFAAW
7 |57 & % A feafee (spirit) 31

7% 39 ®T g M & NI | HAAY,

werfrdl e (Community Pro-
ject) foradt Anifg® AT FFT AT
F——go% BT 29 FIEN FTAM T@T R,
FE wt S frar 2 W7 g wEAATE
yafy s hrey g8 & MR 9w SO
&1 ot 74 @FA | ITF WL TH A
frgTe 23 AT ATSAT AT AT AT T
fF A-307 A0, A AT AT TR,
STAFTET FT AT A1 AT o7 7 ARG
S (SGICEL i I R ECRA T
AT TG 1 TAF AT KL T8 LT
gAT T A B 4T TAETT, TAOATAINA
dar gt AF F 1 A AATE fF 300
A EF AFIg AL Qoo FITT TE-
3¢ a3z (National Extention
Projects) #t &1 & %@ A
F7 9300 A7 & 1 AT FEA 2w
£30 MFTN T FF TS F19 8 @2
A AEAR aF TEgh | ar T
ray & oo A fagrT fratfea
F & arEqE A gw AT WY

QX T AR A E | GAT AL AT
Qe F A § AT g9 q91 A
w aY &, AwE W g @Y &,
St 7 Year g B A0 58 AR
& FE & | Fed ATHIL F w9q

y FaT AR e gl F A

93 F0rT wyd I Frd WX AT A
$fF & (cess) & ¥ FUT wF
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gu forad fad o dx A aqdgd 3
st a7 e Taar g AT ag AT
g fn Ay 9w d WFAe R A
Yo 1@ @F 6, WIT USATA {1 FAT
F¥ 353 ad f5d | FAarg fFag
TqAT TTT AF ALY GFAT § WL A
AT S A gftT & g A A gATR |
afes 95 @ & g9 Fgar 931 g
ST AT TN A7 9 SAWE AR
g AT AR o7 @ § AR 9997 781 07
§ at I@ar § fF gy wrEd F a
Iy SUIT 9T WA | SET T A
gfg=rrad &1 g (conscience)
TG E, T IHATATHAL H1 &1 ZHRT TELT
& 7 grfsEmi &1, A qd @ & 90 Fg0
gear g f& ARfAwsa 1 FH @A
g fagra # g@is 397 O 9 &
%aw  (fashion) & war g =R
AAAT T THA | AL ATAT G

W qFF § @t § fF aqaer
(education) &t Y g Fa
F49 3@t & | AfF 38 a7 ¥ fage aw
Y T4 § TR & AT ALY q4ar
AT | 59 THT 7 dean g fw o
LUy FIS ®9F, 78 AR qeat & fog
fremee, AT fRE & a1 @9 g R
HTET—0¥ FUT 779 | WX IF Ihat
arer F1 gafa & g2 & ok 9us fag
fazgrg A= g1 78 WA ) I9F ar
A A T FF P OATIRT A AR A g0
g 7 ‘e wfads”  (social
services) fSwA  amI  gar
(water supply), s=far £ -
1, 9% 9% HzIEr  (maternity)
wIY  =mes dwwax dex (child
welfare centre) 7o &1 fors g,
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g% fag &1 a9t feamr g agrrard )
4747 (sanction) A fg@r s
¢ fF 591 #0¢ 733 F g8, 770 1 IT
7 fFTF0 d9q gar A Fraar a4
gar g FragT 91 440 79 wid
ST iga B 6 a9 FUS §94 FI
gaEaT (allocation) & #9dr R
ar ag #di &7 @I AT | AIT AR
f5ien & qrFa a8y 8§, gury ¥g7 A%
gy &, gAR T AL ¥ oA o
AT AR qeF § ACHT 7

g A3 & gratan (housing)
FAIA Y| TZ N CFAZT L FloA
Fara & FTA5 39 00 F QU FTAT 8 |
L T TAS GEFT G G AN GhEe
SATET TET HEAT ARAC | F I8 I A8
f& wmfts Sawdw  (Chairman)
argd F1 AL qqdY 93, § 39 ¥ 32a0
gafae & 5@ g 1 A 0T s
FLET E !

AT g AW Ig 9 g 5 gH
AT 43T TG FLEAT &, FIH FH F7
X AT EARI TFAAN [T W,
q0 AT FTAT W, T FAAT GR0
R FFET Tg AT FroT AL 8, 899
Y SATRT XA FLATIF0 1 FA47 B
7 it aaEn ag #1 safa F fag
a FEifear g, 379 & gudt w1
UITR AT & K9 ¥ T & 1 39 AR
wifa g% & g foadt aafa
I1fgd ag Tel &1 91 W, A TR gF
fasiy samy FAT grUT

mrga q & fafea @ fF Temr
& geaey § wE ¥ &Y sAwr R
AT AT & | AR 9g Fawma §1@ i
fr gu faqr Qame F @y a1 @ &
ZAF! AW+, 7 Foaman S | G F FB
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AEXT | AT T § A ag {aFas 73 |

fo g et 7y fraar 1 § AT A
YT F@ §, GIFTT FT AR F AT
I & A1 ST &R FT5A
T &1 gAT € |

F3 8 a7 ge ar faa aw fadvar
ST F WA v AR S9F wra fataw
FATITAT 4T TR QX q6 AT g2 1
3 EE g Prwig ! s wraar
§ FUSTR FY GAFAT & (999 7 FTA
w4t § | T A% FAFTIIAT (unem-—
ployment) 1 @ara g, aqTy
F1HOT &, TE HTE G0 GIFA A4l @ |
gaTa @1 Tee-uEraEae (under—
employment) i g, TWT + 1
T FTA AT 8 | AT Hefgd 8 /<
qg ®15 g7 A9 A8T & ¢ EHIR I &
WA RAUSAN GIE | AATA
AT i AE, B wET A AT FHY A
A AL qF ST & WA §, W
gulags freft o9 st & v g1 al
q9 39 gAG H AIET WE1F SAH! 3 (@-
AR TE7 9SAT & | 3\ A Gy 7 Y
YA FE1 AT, T IAHT FgA 4T A
§ T TEFT WIAGT § | LT % [ A
AUATY & Ta%aT § 98 qT & T, T
[IY T AT I A LS B
2, foudy I ¥a fagq s 31 § )
TEN & A1 FF A0 T AR GUSHI
faera, a9 g SEIE 6 AT FST AR
VST § | 3 AR A7 gae
® g F A1 fam & off 3y o gweT
ga @ forar ST <@ §, 98 Faa A fFaEr
ST g1 & feaT ST @ g

(Twvme bell rings)

I have got one or two very import-
ant points to make I want five
minutes more, if you do not mind, Sir.
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o qo7 fadiar ot ¥ % Fe
A UFT FI4 FT A1 T8 ITAT
qg 34T AT 9 7037 197 & F gary
RZAT H ST ISR ANT 2, ITM 719
fg@rar 91q | 39 qTRTIF G FA 5 g
FIAMITAATFIWE | AR
AFAME % gra Fgar ggar g 5
gAAA G4 YE FT §, IAB! A _4
ANT EAIHIT G F 8, S+ g g@
ITHT IIAR A IW §, 9T 9B
@ G1q 7 g 9 9 ggam ITny
e = fga ar, ag 3T 73y fa=r <@r
&1 NS AT HIT T W TT T § IABE
3faq agaw ag faw w@r g

UF A [A AT FEAT & Wi ag 98
g % T g HIA A0 B QT FIAT
TR & AT T X T4 &, T ad &
AN sAA S AT FF FI @
%, SA%! Rl ¥ FEd QU FL | WY
g T Agr w4 ar galdr 9 gardy
A 2l SEFT WY 78T grer g 1 2
& gu AT FTqIT HIT R a7 §4T
BT 1 LATT § @I A9 7 & f=
ag UF FIGHTU S GH(T, T FpaATAT
FVSIAT GIAT | =g FAT =S IO g AR
F1 Hwe wfezw  (social justice
Y, g wwarAz (employment)
T, g &7 avwa g=Fw (national
income) g FT &M, I
g ME MmE # 99Ed 97 ad
FEA AT UF qYE T I quEd
TST FTAW g1 STOI, H 92 q9 &1 81
THATE 99 FF gq w9q w74l § 37 A
FTAEHY | T F AN AT TAT T4
FH A 9 F7AT FT QI 7, I7% fam
7 sl d_1 X, T €Y T HAq W F
T AAAT FI GAGA AT GFA{ |
T ZH JAAT GFT § T T F G A
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# 3, IgH AU G F$ | AT AY
wafE 78 fr gw 9@ W A JIMa
T FI AT FL D A W gAY
N AURT F g gart e g

JUFT ET FL AP |

oT w98 G2 gn § B gw T
“qE A HIF AN T I FEFAE
g qegey § w1 &g (Com-
mission) #vv wafear AT TE 3,
AT ZAA IART AT HiST THYT TF
CqgFraT & A1 37 FAfzal F gf wrf 1
- FY TEAT g AT fFo3E w7l
FIA FYT SRR TEA gF | 219 &Y Tiry
EARI TTF FIAT AT S0 A FIAL A0
fF Fa A% AT FIT 95T & | 35 714
&1 Wi g gAd T fafeet (Minis—
“ter) AEE ¥ FAT R, IF AL QLA
gt &, F 3T QX g9 FAT g
- 77 oAt wrEar g F g8 g g==d,
Fifo M fgrma F A9 A9AT FE
®T TF & | WU IAR A=E § gaAT
o1 F QU AL} & /FATE, I°E W A
AT 1 WU IR A A0 RO qAG &Y
ug F QT F R | AR JZ 9T A
oY Fgr o § fF Erd wme § i
# g8 a8 & qradiy avwm<i FY 399
qra faar € S A1 §F FF &1 SEn
F g A% @ SARI TU4 AT F JAT
TR § | WU HoAT ' g T oag ara
faoge TG @, WER AW AT R
- ggar faar war a1 3 i &y swfy
F TYAT G S A FTAAR E | TR
g a999 #99 W F AW T@ET g,
AT AT AT FT T FEAT 8,
W A ATAA FHE FTZUAT FLAT g,
ar A A § FTR AR T
g 1 T fag o el § 5 g

!
i
|
|
|
|
|
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SY 97 1T ST § SHA gAR T F
fag orfwarasz (Parliament) %
2 qEE A TF FRE qATE AT AF
THH AR FIF # 90 gATT & 84 |

[For English translation, see Appen-
dix VII, Annexure No. 75.]

Pror. G. RANGA: Mr. Chairman, I
am in favour of this Resolution but I
oppose the amendment. I do think
that there are good _enough people
outside these two Houses of Parlia-
ment, whose assistance and co-opera-
tion could be utilised by Government
in order that they may be able—the
Government may be able—to properly
assess the progress that has so far
been made, and the manner in which
the Plan has got to be reorganised,
and also the machinery that they
should develop in order to see that the
Plan is implemented to the fullest
possible extent. I do agree that there
is need for the reorganisation of the
administrative machinery, but I am
not able to agree with my hon. friend,
Mr. Mathur, when he says that there
is no vision behind it. I am convinc-
ed that the Minister for Planning is
himself a visionary and has been one
of the primary authors of this Plan
and has been extremely keen to see
that this is implemented, but, most
unfortunately for him and for us both,
at the State level and also at this
Government’s level there is not
enough co-operation forthcoming. And
that is one of the reasons, I think, fo:
the failure of this Plan either to strike
the imagination of the people or to

give them any satisfaction. I do not
wish to tire the House by quoting
figures. The report of the National

Income Committee, published in all
the daily papers today, shows that in
the last three or four years, there has
been no increase in the real income of
the people of this country. That
ought to be enough warning to us.

The Plar is failing at the district
level angd it is failing at the State level
also. That was made clear the other
day when the proposals for granting
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money for the development of small
projects m the State of Andhra were
brought to the notice of this House at
question hour. These projects, cost-
g Rs. 1,10,00,000 were supposed to
have been recommended by the local
Government, but at this level only a
small project costing Rs 8 lakhs or a
little more was sanctioned. All the
other five projects were dropped
They said that 1t was with the consent
of the local Government How the
local Government came to agree to
this—with what pressure or persua-
sion fiom _the Centre—we do not
know But we do know one thing
that for this State theie were six pro-
jects, for which the people have been
clamouring for decades in the past,
and for many of which schemes also
were prepared by the local Govern-
ment and yet at the Centre this has
happened

Similarly, instead of the local peo-
ple gomng to their own Government,
as used to be the case before the Plan
was wmaugurated, and persuading
their respective Governments in order
to take up any schemes that they
wanted, they are obliged now to come
here again and again on deputation
and beg the experts of the Central
Government to agree to this scheme
or that scheme and so on And with
what results? There 15 that famous
project of Nandikonda, it 1s otherwise
known in the dossiers of the Planning
Commuission as the Kistna Pennar
Project The other day the President
was good enough to say that one pro-
ject of the Kistna river was going to
be taken up and when I asked our
friends about 1t, they said “You need
not have any doubts It 1s likely to
be the Nandikonda Project” For the
last two and a half years, this thing
has been kept hanging fire Long
before elections and especially after
the elections, people had been coming
over here agam and again to the
Planning Commission—the Govern-
ment as well as the people themselves
And the aswers that we got were that
the papers were not coming once from
Hyderabhad, another time from
Andhra and later on that the engi-
neers were gomng to meet and when

[
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trey met they could not come to any
decision Therefore, they postponed
therr meeting and they were gomng to
meet again to finalize the matter The
latest that I heard was that the esti-
mates on the Andhra side were guia-
plete but the estimates on the Hyder-
abad side had not yet been completed
We do not know, therefore, for how
long there 1s likely to be a delay 1n
this matter This thing has been kept
hanging fire for two and a half years
and how much longer they are going
to waii—possibly till after the end of
the Five Year Plan before they make
up their minds to take the particular
project And if so, at what level they
are going to build these dams and at
what cost ete  we do not know

I have given you these two instan-
ces and there was a third given by
Mr Mathu1 himself Are not these
enough to convince the House that
there 1s really great need for a careful
examination of this very basis on
which the Five Year Plan was started
to start with, has been 1mplemented
during the last one and g half years
or one year and also they propose to
mmplement 1t, and also reorganize 1t?
At the vely time when 1t was brought
before this House, I sounded a note of
warning that co operafives n
actual process of cultivation might not
be popular, that co-operatives were
not likely to be profitable and anyhow
they should not be imposed upon our
people 1n spite of the peasants them-
selves and peasant proprietorship
ought to be encouraged and ought to
be developed They would not agree
They would not give any categorical
assurance Only the other day an en-
quiry was made jointly by the Bom-
bay Government as well as the
ICAR mto the working of the four
processes of cultivation vz, peasant
proprietorship, tenancy cultivation,
co-operative cultivation and collective
farming in Baroda district What
were the results and what were the
findings of that joint 1nvestigation?
They found that the peasant pro-
prietorship had yielded best results,
next came the tenancy cultivation,
third came the collective farming and
fourth was the co-operatives They
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have given the order mn the processes
of the four relative methods of co-
operation and collectives Does this
not show to the Planning Commission
that they chould try therr best from
now on, at least, to give every
possible encouragement to the peasant
proprietorship 1 our country? The
peasant proprieto:> ‘ul.c more than
60 per cent of the tuiai agricultural
population and they deseive en-
couragement. Now we find from this
report iself, which was published
this morning, that more than 60 per
cent of our working population 1s
employed :n agriculture and 45 per
cent of ow total national wealth 1s
being produced by agriculture Yet,
when this question of unemployment
arose and the Congress Committee
made so much noise at Agra and later
on at Kalyam that they were going to
face up this question of unemploy-
ment, they had it before them, pri-
marily the unemployment that was
prevailing in the industrial sector. If
there had not been the closure of a
number of mills and the unemploy-
ment that arose theiefrom and the
vociferous capacity of our own indus-
tiial proletariat, I would hike to know
whether the Government would have
cared to recognise the existence of this
unemployment problem at all. But 1s
1t not a fact that this unemployment
problem 1s a much greater, more
acute, more serious and a polgnant
one on the rural front not only among
the agriculturists but also among the
cottage imdustry workers? Our friend
Prof Malkant has been drawing
attention to the plight of our own
small industries and the millions of
people who are employed i them.
Ten millions of them are employed 1n
small industries, and hunger strikes
and marches of our own handloom
weavers have had to be organised in
more than one State in order to draw
attention of the Government fo their
phight What does the Government
propose to do? Do they propose really
to reorganise their own programmes
and plans mn order to provide addi-
tional employment to them? The
President himself has confessed the
other day and what 1s more, there 1s

e
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one particular disability that 1s dog-
ging the steps of this Government.
Tne other day you were yourself wit-
nessing 1t. When I put a question,
the Prime Minister came and said
that some experts from abroad had
met him, explamned things to his
satisfaction and, therefore, he thought
that their deputation was justified by
their report. The very next moment
we were told that the report had not
yet been submitted It 1s just enough
for a foreigner to come here and
satisfy our Prime Minister He goes
on with the impiession ® that the
foreigners are already submitting
thenn 1eport and the report must be
very good and, therefore, the results
are gomg to be very good I drew his
attention as well as that of the House
to the fact that we sent our own ex-
perts to Japan who brought the ex-
moris and some machinery also and
then a factory was mstalied and then
the whole thing was done away with
merely because 1t did not please the
new Minister tor Industry This 1s
how things are happening. Now so
many friends have been clamouring
about the foreign experts. 1 have no
objection to foreign experts beng
brought here to this country but I
want everyone of these Ministers to
have the courage of their convictions
and to see that every pice, that we are
spending on the foreign experts as
well as on our own experts in the
various schemes, brings the best pos-
sible resuits and they are able to go to

our own Prime Minister, tell thewr
own Cabinet Committee or the
Economic Committee and convince

thern about the utility of the expendi-
ture that they are making. Instead of
that they simply want to get the
mercy of somebody or other high up
in this Government for the whole of
the Five Year Plan to go through. This
1s a wrong way of gomng about it

They said that there 1s a lot of un-
employment among the middlie
classes How did they propose to
tackle 1t, I want to know? In Madras
there 15 the new educational plan.
Why have they thought of 1t? Because
they do not have enough money and
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at the same time the Constitution
places the duty on our State Govern-
ments to achieve compulsory element-
ary education within a period of 10
yvears. Therefore, Rajaji has wisely
thought of reducing the number of
hours for which the boys are to be
kept in schools and increasing the
number of hours for which the
teachers are to work, so that he
would get more students educated
with a lesser number of teachers. That
is one way of solving it. The other
way is, as was suggested by the Bhore
Committee, to employ more teachers.
Does the Government of India have
any plan at all in order to help our
own State Governments to employ
more teachers? There is scope there
for nearly a million people. Now. do
they provose to send all these
educaied unemployed people to our
rural elementary schools? As you all
know, there is a kind of prejudice
against a teacher’s job or teacher’s
profession especially in elementary
schools, and our graduates are not
willing to go there. Unless the Gov-
ernment makes it perfeclly clear to
those people that unless they are pre-
pared to go and work for two or three
vears there thev cannot be allowed to
anplv for any other job. they will not
be willing to go there. Between these
two ways, they have to make up their
minds whether they are going to
follow this method or whether they
are going to allow Rajaji’s scheme to
spread over to the whole of India so
that you can get more work from the
same number of teachers and in that
wav bring about unemployment even
in the sector of teaching in schools.

3 rm.

There is marketing to be done, for
instance. Tobacco has been there
waiting for these marketing facilities.
The Ministers had gone to that place
the other day and I am indeed very
glad that at long last they had thought
fit to do that. All these months tons
and tons of tobacco had been groan-
ing for marketing facilities there and
yet nothing was being done. I do not
know what is proposed to be done
now. I had written to them making

-
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a few suggestions, but most unfortun-
ately I have not even got a reply. But
if it had been in any other country, if
they had such agricultural produce to
be kept for a long time pending pwoper
marketing, three things would have
been done. First of all, they have the
system of giving advance credit to the
agriculturists. On this point I would
like to remind the House that though
I have been asking for the establish-
ment of an Agricultural Finance Cor-
poration, they have not yet thought®
of it. Secondly, they give grants for
the construction of co-operative go-
downs. In this respect also they have
done nothing at all from the Centre.
Here and there a State Government
can be seen nibbling at it, and that is
not at all enough. Thirdly, in such
cases, the Government themselves
come forward in order fo pmremote
these marketing facilities. But in none
of these three directions the Govern-
ment have done anything appreciable.

And then there is great need for
constructing what are known as ware-
houses. Has the Government of India
thought of that? They have built a
few warehouses, it is true, for storing
foodgrains when they had to hold in
their stocks of the foodgrains that they
were importing into this country. But
what about sugar, gur, cotton and the
various other commodities, For them
nothing has yet been done. These may
have to be stored for some time wait-
ing for better prices or better markets;
for this, however, the Government
should develop a proper plan.

Then what about the minerals? Our
own mineral deposits have vet to be
developed; but when we put questions,
we find that the Government have not
even got the information about these
minerals. The other day a question
was asked whether there is iron ore
in Kistna district; but they have no
information, though it is being sent t¢
Bezwada over a distance of 40 miles
l at a cost of Rs. 15 per ton. The Gov-
i ernment know nothing at all, not to

speak of providing any marketing
| facilities to these people in order to
| safeguard them against the merchants,
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to safeguard and protect the mer- | these small gentlemen

chants also against the importers, who
are.keepmg down prices So pgreat
was the competition among our own
merchants that the prices of iron ore
were pushed down by the Japanese
exporters But nothing 1s being done
to prevent this, because the Govern-
ment do not even have the informa-
*ion We have big chapters here about

ethe proper exploitation of our
minerals, about their development to
meet our industrial needs, but here 1s
the Government without any informa-
tion I asked them 1f they had struck
oil 1n Kistna district, but there also
they confessed their ignorance

Then there 1s this question of the
localeprojects My hon friend Shri
Nanda, having got tired of the
administrative  machinery  decided
that Rs 50 lakhs out of the sum of
Rs 2 crores placed at his disposal by
Parliament for the development of
local projects, may be utilised for the
projects recommended by the Bharat
Sevak Saman

Tue MINISTER ror PLANNING
AND IRRIGATION aAvwp POWER (SHRI
GurzariralL. NANDA) Not only the
Bharat Sevak Sama), but any other
organisation also

Pror G RANGA Very wel], or by
any other organisation.

{Tvme bell rings)

Please give me two minutes more, I
do not know how much more 1s left to
me I as a member of the National
Executive of the Bharat Sevak Samaj
discussed this matter with the Gov-
ernment and I was told that they
would be willing to pay 50 per cent
of the cost of any small project cost-
g not more than Rs 20,000 I went
round and got a proposal and sent 1t
up Then I was told that that had to
be sanctioned by a local engineer
That was quite reasonable and proper
But then I found that no one—neither
the local Board engineer, nor the
P WD engmeer nor even the overseer
—would give us any estimate and the
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wasted over
Therefore, 1
submit that unless these defects are
removed, unless these bottle-necks are
removed 1t will not be possible for
you to make any progress at all

last two months were

For these reasons, I am strongly in
favour of this Resolution and urge the
hon Minister to accept 1t, for it will
strengthen the hands of Government
and 1t will strengthen his own hands

°

In conclusion, I would request the
Government to adopt the suggestion
made by Shr1 M Visveswarayya that
you should have planning committees
from the district level upwards You
should have these committees from
the district level and they should not
be the monopoly of any one party All
parties interested should be invited to
join 1it, not even the monopoly of
Members of Parliament or of legisla~
tures All the people who are keen
on helping the Government 1n the
proper working of ithe Plan should be
free to give their help so that the Plan
may really be the people’s Plan and a
progressive Plan

Surr RAMA RAO (Andhra) Srir,
my friend Mr Ranga, has been re-
ferring to striking oil somewhere near
my district or in the Kistna district I
do not know whether 1t has been done,
but I am certain that he will not strike
o1l 1n this House with this Resolution.

I would say that there 1s absolutely
no necessity for a Parliamentary Com-
mittee of the sort that i1s bemg pro-
posed Why do you want 1t? 1 can
understand a Committee of the House
of Commons going to Kenya to in-
vestigate into the horrors perpetrated
by the British representatives there,
because 1t 1s rightly a political ques-
tion, a colour question, a racial ques-
tion, a question of the highest import
otherwise also But here 1t 1s the
Plannming Commission’s affair, not a
matter for politicians or Members of
Parliament I refuse to believe that
any good will come out of the efforts
of Membe.s of Parlia nen® 1n an 1n-
vestigation of a highly technical
character I would rather leave it to
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the experts, to men who know the job.
Thic is no matter for amateur bungl-
ing or political meddling and muddl-
ing. I would, however, support that a
clear analysis of the situation as it has
resulted from the working of the Five
Year Plan for some time now should
be made but by experts, and then we
shall have a clear appreciation of the
excellent work that has been done.

Look at the Resolution. It says:

“This «Council is of opinion that a
Commission consisting of Members
of Parliament and prominent non-
Memhers bhe appointed 1o  teview
the working of the Five Year Plan
and to suggest ways and means of
making the Plan more effective and
popular.”

Pror. G. RANGA: There is no cri-
ticism in it.

Surr RAMA RAO: It falls into two
sections. What will Members of Par-
liament do? They have their own
peculiar approaches and complexes.
Prof. Ranga could write his report
here and now. I could write out one
myself tomorrow, and the Communist
Party could have written one six
months ago. The second part of the
Resolution deals with  making the
Plan “more effective and popular”.
This reminds me of the fallacy we get
in deductive logic. “Have you left off
beating your wife?” If I say, “no”,
it means I am still beating her. If I
say “yes”, it means I was beating her.
I see the ladies over there laughing at
me. So this is the danger of this
Resolution. If we admit that a Com-
mission of the nature referred to in
the Resolution is wanted, for making
the thing “more effective and popu-
lar”, you would be making a false
and humiliating confession, which we
are not prepared to make.

[Mr. DEpUuTY CHAIRMAN in the Chair.]

The amendment is worse than
the Resolution. It is decidedly
worse, for it wants politi-
cians wholesale. Elections are

coming and politicians certainly have
some use, but not here to examine
plans and projects.
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The main difficulties or disabilities
of any Planning Commission are fin-
ancial and administrative. Not even
2,000 Members of Parliament are going
to produce the needed finance. ®* Not
even 20,000 of them are going to build
a bridge or dig a canal. What is the
value of the opinion of such people on
a subject of this kind? I have suffer-
ed enough from immature people as a

journalist. With all the experience of
a lifetime I  attempt to produce g
newspaper. My proprietor comes to

me and, because he happens to give
me a salary at the end of the month,
tells me, “This leading article is no
poott. That ‘eegram hes 1ol been
properly displayed. My grand-
nephew’s daughter’s picture has not
appeared in such and such an issue.”
This is the kind of immature wisdom
that is inflicted upon professionals. I
would rather not have anything of
that kind.

I remember, Mr. Deputy Chairman,
when about July last I was in Trivan-
drum for a meeting of the Federation
of Indian Working Journalists Or-
ganisation and visited some project—
it is an impossible name to pronounce
—and the man in charge was telling
me, with all the pride of a really in-
tellectual Malayali, that Dr. Savage
had given about them the opinion that
they were spending only lakhs while
others were spending crores of rupees
elsewhere. He was proud of it. Our
friends of the Communist Party in
psrticular are very afraid of foreign
experts. You know Dr. Savage is an
expert. What is wrong if we consult
him? At my age I would sit at the
feet of any foreign expert, young or
old, if he can teach me a little more of
journalism. Similarly, any one of us,
engineer or otherwise, old or young,
should only be too willing to learn
more and more from foreign experts.
Incidentally let me refer to the Ram-
padasagara Project across the
Godavari. Foreign experts were for
it, but the local heroes of the Madras
Government sabotaged it. I would
rather have foreign experts who not
only bring in more wisdom and im-
partiality but also have a wvariety of"
experiencessgained all over the world.
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The Plan has been well conceived
.and let us not turn up the plant that
_is growing. The second TFive Year
Plan €és coming; probably it will be
sounder. We are able to do better
.and better as a result of experience.

Have we not gained international
.appreciation for the good work that
-we have been doing? Yes. Friends of
the Communist Party would be happy
-f0 get good chits from Moscow; but
thev do not like us of the Congress
ruling in this country to get apprecia-
ticn from other parts of the world. If
-they are entitled to get recommenda-
tions from their friends, we are en-
titled to obtain the appreciation of
exparts elsewhere in the world.

Sarr K. L. NARASIMHAM
ras):

(Mad-
Getting chits from America.

Surt RAMA RAO: America is a
splendid country; it has produced the
greatest irrigation engineers. Certain-
ly they can give lessons to Moscow
-and Russian engineers so far as irri-
gation-engineering is concerned.

So far as the Community Projects
-are concerned, our Prime Minister has
stated repeatedly—and I take it that
the Prime Minister has the authority
to speak on that subject more than
any one of us—that our Projects have
been progressing well and that 95 per
cent. of them have been successful.
Against the word of the Prime Minis-
ter of India, I would not accent any
hostile opinion and, therefore, let the
matter drop there.

I know that certain
in the Plan would be absolutely in
place. The international situation, as
it is developing day by day, is bound
to cause us anxiety and we must,
therefore, force the pace of a self-
reliant economy. It is also a fact that
uncemployment is increasing day by
-day, in spite of all that we have been
-doing. We are faced with a paradoxi-
.cal situation—more production and
more unemployment. I would, there-
fore, ask the attention of the Minister
-of Planning in this connection to the

improvements
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jmportant question of birth control.
You may go on doing all the best
things in the world, but unless you
tackle the problem of population, you
will not be able to solve the problem
of unemployment. So long as there
are jobless men going hungry and
naked in this country, your Plan,
good as it is, will not get that amount
of appreciation to which it is legiti-
mately entitled.

SHarr S. MAHANTY (Orissa): What
do you suggest? .

Surr RAMA RAO: When I think of
the great projects that have been
coming into existence, the excellent
work done by our engineers, the
splendid co-ordinating organisation
the Planning Commission typifies, I
feel proud of the Plan and the pro-
gress our country has been making. I
am anxious to refer to a single matter,
that we should have more canals like
the Don-Volga Canal and that the
waters of the Ganga should fiow into
the Tambaraparani. I am anxious,
generally speaking, that this country
should be well-knit and well exploit-
ed, but all these things are matters for
experts. Meanwhile, let us raise our
hands in salutation to the engineers
who have been engaged in the great
and noble task of rebuilding this coun-
try. Mr. Rajagopalachari is fond of
quoting the example of Bhagiratha
and saying that he was a great engi-
neer, not so much a mystical being. I
believe, coming from Andhra, that Sir
Arthur Cotton who built the barrages
across the Godavari and the Kistna,
has ieen of greater service to that
part of the country than all the men of
the I. C. S. put together. The tremen-
dous irrigation projects that have been
built during the last two hundred
years in this country have done us
much good and that the progress that
is being made on the other projects
these days will lead to increased eco-
nomic prosperity. Meanwhile, let us
say, “Hats off to our engineers; hats
off to our engineers.”

SHRr S. N. MAZUMDAR (West Ben-
gal): Mr. Deputy Chairman, as the
time at my disposal is short, T shall
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check the temptation of making any
comments on the speech of my friend
Mr. Rama Rao, most probably having
his swan song in this House. I shall
not grudge his speech of today if, in
any way, it is helpful in getting him
‘back to the House so that we shall be
pleased to listen {o him.

Sart RAMA RAO: It is unfair to
me. I care two hoots whether I get
back or not.

SHrT S. Nd MAZUMDAR: If he has
taken it that way, then. of course, I
withdraw it, because I do not like to
cause him any pain.

However, I take up the other
matters. I take my stand to support
the Resolution moved by my hon.

friend Mr. Mathur. In this Resolution
and in his speech, he has not made any
excessive or exorbitant demand upon
the Government. What he demands
is simply that a review of the Plan
should be undertaken and it is abso-
lutely justified. We have three or
four years’ experience of the working
of the Plan and then a second Five
Year Plan is also in the offing. But,
before the second Five Year Plan
comes into existence. it is absolutely
necessary to evaluate the results of the
first Five Year Plan. I shall not today
repeat the fundamental criticisms of
the Plan made from our side. The
hen. gentlemen sitting on  those
Benches are not prepared to accept
them nor are they able to accept them
but what is necessary is leaving apart
the questions of ideologies and politics
for the time being and to see whether
the Plan which has been undertaken
and for which expenditure has been
incurred is helpful to the nation or
not. In this demand. the people are
justified. We have seen the working
of the Plan in action and I submit
that if my hon. friends sitting on the
.other side want to be honest to the
objectives they have set before them-
selves in the Plan, they should them-
selves come forward to examine this
Plan. How is it that we see that when
the Plan visualised increasing em-
ployment potential, we find in reality
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employment decreasing, the menace of
unemployment growing not only in
the industrial field but in the rural
filed also? The recent figures supplied
by the Employment Exchanges, which
we know reflect only a fraction of the
real unemployment situation, show
that unemployment is not on the
decrease. We debated the question of
unemployment in this House and the
Government, ultimately, had to agree
that there has been an increase in un-
employment and the Government had
io come out with an amendment to the
Five Year Plan; special plans were
announced to relieve unemployment
bhut still we find that unemployment is
gradually on the increase.

In January, the total number of un-
employed on the registers of Employ-
mcnt Exchanges reached the figure of
5.44317; if we compare this with the
figure of people placed in employment,
we find that the latter figure is gra-
dually decreasing. Whereas in Dec-
ember 1852, 15,215 applicants could be
placed in employment, recently only
13.606 applicants were placed in em-
ployment. The number of educated
unemployed requiring employment
has also gone up even after the sanc-
tion of large sums of money on the
several projects for relieving this
nroblem and those expenses which
have been incurred have been incur-
red only for relieving to some extent
this problem. Then when in one
breath the Government argues: “We
are giving the opportunities for em-
ploying 80.000 teachers of whom
20.000 or 30.000 are soon going to be
employed”, on the other hand we see
the picture that the teachers have to
go on strike in the U. P., Punjab and
West Bengal. They are thrown into
prison because of their demand for a
slight increase in their pittance. I
refer my hon. friend to page 9 of the
‘Progress of the Plan’. There, under
the head ‘Expansion Adjustments’
some reasons have been offered for
this growing menace of unemploy-
ment, but these reasons show that
they are not alive to the real problem.
For the unemployment increase,
among the reasons shown is that the
“conditions characteristic of buyers’
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markets begin io affect employment.”
But what are the conditions charac-
teristic of buyers’ market? Fall in the
purthasing power of the buyer. How
is that coming in? Has the Govern-
ment made any serious effort to
examine that? One of the reasons
given here is that there is a steady
shift of workers from villages to
towns. Why is that taking place? We
see that in the Plan it is visualized
that there will be improvements in
agriculture and there will be improve-
ment in the life of the agricultural
people and various tenancy reform
legislations On the other hand we see
the growing tempo of evictions of
peasantry and, therefore, they are
being forced to leave their home vil-
lages and come to the towns to in-
crease the army of the unemployed.
We have heard many schemes about
cotiage industries, but what happens
actually? The previously unemployed
peoble engaged in the cottage indus-
try cannot dispose of their accumulat-
ing stock. With the paltry loan given
to them they produce further stock
but that cannot be sold. Why? It is
because millions of peasantry are
being deprived of their purchasing
power as they are beingthrown out of
~mployment. In the export industry
there is slump. Why? It is because
of the pattern of our foreign trade. It
is because of our exclusive depend-
ence on trade with certain countries.
In the smaller industries, they have
to retrench personnel. Why? There is
no serious effort to examine the re-
commendations, even to look into the
recommendations and findings of the
committee appointed by Government
itself.

The other day I had put in a ques-
tion to the Commerce and Industry
Ministry about the findings of the
Mulgaonkar Committee and I found
the answers given vague, namely, that
from time to time, in writing or ver-
bally, they make some reports and the
different Ministries examine those re-
ports. The weaker units in the better
organized industries have to retrench
personnel. Why? 1In all these pic-

|
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tures we find on the one side that
there are certain visualizations of cer-
tain aims, and m performance we find
actually exactly the opposite.

I could multiply examples. As re-
gards the river valley projects large
developments are visualized. But
what is happening? At present in
many places the peasants have to prq-
test against the imposition of better-
ment levies, against the excessive
amount of betterment levies imposed
upon them. Power is profluced but it
is produced in such an unplanned way
that it means a huge waste of expen-
diture.

I tried to elicit some information
from the Ministry of Irrigation and
Power. Though they gave me ans-
wers, [ did not find them clear enough.
What I have heard, I am submaitting.
I shall mention the case of the Kumar-
dhubi Electric Works, which I under-
stand is lying idle. Perhaps many of
you know that lakhs of rupees were
sunk into it. I cannot understand
why no proper plan was made. For
merly, the plan was that electricity
will be supplied to Mython and Pan-
chet from Sindri, but later on they
started taking it from somewhere
else. In this way money was sunk.
When the power projects started to
generate electricity, it could not be
properly utilised. Moreover electri-
city cannot be utilised unless there is

industrial development, and indus-
trial development cannot take place
when our own industries are being

ruined. May I know how much more
time I have?

Mr. DEPUTY CHAIRMAN:
minutes more.

Five

SHrr S. N. MAZUMDAR: So I shall
hurry up. As our own industries are
being ruined gradually, the working
of fareign capital in the different in-
dustries was raised by us on many
occasions. On one occasion I accepted
the challenge of Mr. Karmarkar and
said, *“Let us study the actual work-
ing of foreign capital here.” I said
that I was not against the healthy
participation by a foreign capital, but
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“Let us see how it is working, whether
to the benefit of the national industry
or to the detriment of the national in-
dustry.” That offer was not accepted
from the side of the Government. Mr.
Karmarkar personally said, “I am
ready to study.” Foreign capital
coming and investing itself in consum-

er indusfries, industries manufactur-
ing typewriters, sewing machines,
electric bulbs, soap and so on, is

thereby ruining our mnational indus-
tries. So about all these things it is
absolutely mecessary that a strict im-
partial enquiry be undertaken by a
committee consisting of Members of
Parliament and prominent non-
Members.

Before I resume my seat, I wish to
draw your attention to another aspect.
The working of the Community Pro-
jects should be examined from an-
other angle and that is in the back-
ground of the grant of American mili-
tary aid to Pakistan, because accord-
ing to the agreements with the United
States of America, American technical
personnel have been granted diplo-
matic immunity. They have been
granted immunity and liberty to roam
over the country at their free will,
and we know what is happening in
the Middle East. It is very significant
that in today’s pavers we read along
with the announcement of the grant
of American military aid to Pakistan,
a coup d’etat in Egvpt and a revolt in
Syria. We know what is happening
in the Middle East. We hear that Iran
will soon enter into a military agree-
ment. We know how some time earlier
the coup d’etat took place in Iran. The
lessons of history should not be for-
gotten at the cost of the prosperity
and sovereignty of our nations.

With these words, Sir, I resume my
seat.

Surr R. U. AGNIBHOJ
Pradesh):
5t 910 0 stfirrils (wea w37
JUTEAET WEIEH, ST TEAT TH GEA X
uF wew (o § w@r § suer § faie

(Madhya
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FLAT , 1 &7 Y TaFHY 7 0 ge
q S aaee @ § 39w o § e
FET | TAR TIF A3y g8 cafaw
(planning) % s ¥ ag7 faAi'y
ATETCF | I & ag T A g AR
W cfr FHrmw (Planning
Commission) % #fgar g7 =
T H & A AW A g ga g
afew gad %% av uge § 3% faumr &
ag &1 oY, A/ 93 79 fo=mw | =
HIT FTT F I A & | fFR 50T F9r-
[T TAT G T F ASY T TwG AT
TG FURE § T 6T T, FOHTAIT
qIga WY 39 fag g, ag +ff 39§ @,
A 9% & Aq 777 O I9F [0
g 1, R ogi == (Plan) aga
T qHA FI JAL fHq7 | T a9 F
FTE I TS AT AT /A IJIHT H7H1-
fAaa g T ax &1 w3 Fa@ qrarard
"I FT AT A1 AT @ T4T & | 34T
F AT 98 T 3K G&T | A7 {6
qifamz (Parliament) ¥ w3t
g STl ST &f 977 5 39 oA1T &7
F17 3F A W @ & A A&, uF
SIHT A7 AT ATAT FET G L H AT &
STIAT FET fF AT AT A gY@ g A
HEAY ¥ A &, =T g R WA
g1 T ], 98 T AT qT4 § I w1
Fad O w7 Ay frafe $T2
FT 514 78 g1 5 1 §5 Y 79 81 @
& ag Y T Av=T &1 S |

Surr S. MAHANTY:
A qao Wyt - AT ?
Surr R. U. AGNIBHOJ:
st 1o 7 o whmwter: ag gofaa fF

awr T fFoad s &3 8, @t
75 fF g Teg AT ARG E AW
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T F @ &, 39099 5 IaFy foag
(report) =t 5T 39 FIX AT
2 F T T FET AGIT I FTH HT
AT FGET | AT 57 GG AT & THA-
FfarT  (execution) #, @ F
Frifrag g9 |, aTe oy |

7 fax w57 § 5 wagramde
(unemployment) 1 = feeg-
W § §F § 997 419 & W 7 FEATo
T AT (session) A, T Feha
@R A AR T cArtan s+ 7 39
T FE =AM fEAT & | 4 0T § 2gd wea
AT AR § Fgm 7 w7 a5
IEE FT U wada A A% F 5y
qifearde & #rax W Fg ga9 & fag
gaggams  (unemployed) @A
£ sl ag v Wieaaw (Resolution)
gra  IWATEZ @ W g |
| 9T & ag o A argar g % aw
A S 5 TH oA Ay STedT ¥ Ry
Fraifrad F¥a1 |Ared @ IH! qg ArIAT
a1fgg fF e 19 F9« a| 5@
QU S I E AT FWOFA A QA
giar & 1 g 8 & FW AT F e A
29 § swT g2 fogra gmr @ fF a=
7R wwe ziw 29 (work more and
talk less) ®fF7 gaR 3 @1 =®
gt & fF g wet w1 € f “a¥ AT
e o v’ (talk more and
work less).

Surr S. N. DWIVEDY (Orissa): The
Prime Minister does this.

SHr1 R. U, AGNIBHOJ:

ST AR g wfiw WS wEw
fas=x (Prime Minister) ¥ ufy
g4 F e g <uF fag § "oy
Fgm fr foer ag dem & sa &Y o

|

|
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ST FTH FL F | T vy fafaes
FY FG ATFA F1 977 3@ A1 F FF0 5
s F1 F1E @ w/T A= (human
being) gy & S {5 o AR IIA
frfreT & Afys ™ A F 70 gAT
g zafesx & amq grgar F&ar 5
gAY LI WA FT SO FTH FIAT qgar
g, fqarr gy faevarfeat § o) 3%
9 A gt & @Y ¥ F faed
qAF § IT T AT T FIA g7 A,
97 77 fyrmgifeal 1 3277 g7 AT
SFEF i wHvT Ay AT 747
TR ITH GIALT R T3 FI9 27 ETE
ST T ITH TA AOAT A ET @r 2
IEE AFTAT FIF A TAR TX £3
I FT OF FHIIA I57 77 ¥, S
IR A T 0 F | GHY AT ALY
foF Qv FWeT 45 & wwA gW wE
U FT FFY F | zA@d 4 Ty
ag faa & B o A7 g9 53w W
qFATHAT T FL afew 98 a9 {5 S FH
2 a8 3w awg Ay 3

qg g7 991 2 & | 47 7oA &
HHT & a4 a9 T T agT WA AV B
T gHTTT F7 39 sAvteRal & fafiet
T 3, Ty X fifeq var &, aRg a® Y
wTagml &1 w3 &, @iy ae
g g =12 {7 9 99 & #eeT "4
AT H AT B ZF ATT——FAT ¥ AR
gEAT HEA qIF A § FJATAT ATE——TN
ot g9 73 &, 39 % g gy TR0
Q7 717 712 faez z7 « ¢ (Rome was
not built in a day) | zafag
Fq wgar g f5 379 a@ fammr 2w
foY fF wasy Hear @i are &
qsH TR aferat feear 2 oW 5
gt 4t & T T2, F AT F fag
i< T FT ARG K15 &g 497 77 T4
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g1 A g ae § Wi A1 e
oA T ARY & arar g 1 R g
CATIRST AT ST A1 H1 AT TF Trgr
& | I8 N7 ag Fgi vl & i fergeara
FT FGWIT, NT AR wfaex F fFadr €
Flereat § a8 wF I &9 g qF AT
TE AR H QU A QL FE FT AN ?
g% faa a1 gw o W 9T w1
AT AET | g, T AE AT AT
i & g wT ag w5 fF 99 wwar
‘A 99 a1 394 afwarde & ggeqi
FI FAE fFAT I oqw 97 A 99 &
Y ATHT FHA THAT § TG 30 @M
& fomr QT &gaT o Ter g | fEY
qiiea™z 1 95 9 9 9% |
% #E ZWT §, 59 §aT F 45% FH
qF0 ¢ AW WX gred oATF & g
“(House of the People) #t d&% #3=
R W BT & ST 9 | g ieal-
qT F 9T US WO 37 g 1 ar fB]
T F A% FHRE ST B T To&@
g arex ¢ foasr ofr wrfar & gal-
FF | gufaat § 37 1 49 a9,
U fefew, O Sifed, $17 791 Far
g ! ofeT 59 & o oo & Frm
HZTT, SE & F1T F1 T FT AT FEAT

AU

T § ST FIE @Y § a3
T 1Y FATL STX AT & FICE | TF
TR AN T & [ 30 7 qgq HT3FIea-
HE & gAT &, F1Z1 91w (cottage
industries) &3 T @r § W) T
aTF Fgd & fF Sy 87 o FHY £ ag qF
STEaT &7 QX &7 ST ATfed | AR &
FH FE X AT T & FH & &
FET T 93T AT § | AT AW F F
TF 6T 9 FT Sear § Sear g
T G FIST T ART @, 4T &

1904 |
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Ifyw oo T WRY &, O R fou
T FT A WY FoTAr gem, a3
¢ % (tractors) 3 @%d g
gg 3T F@IR W Gred g, ME
fodt zamed awTY g, wal @rAr
g, ST fadmt & w2l sy &R )
R 1 el G e o
f62 o & am & @1y e F AW
Ft T g FAT ATES § ) T IO
4 zgdr wfi ar & & fFoas
g ATEHAT FT 9 TF AP | T
TfRT ST qEEaT ¥ & 9§50 £ )
a1 fex g wraTfas § fF o gt
YT T X 9 39 € ) sefeers-
da (industrialisation) ¥ fof
T F7 ¢ ) OHr gred § ag de
qrE=d FY G AR & B FART =AW
FIES TTEN T Ik ¥, fade g
(village industries) #r a3F & =ver
TgE J AR U I FA[ T4 |
ar fex S U F AW AT @R g
37 FT g FEAT & o7 g Qo AT qwF
T WA @A, T AR A AR
F59 | f5e 97 F1 ag o =Rk
AT Qo TS TF FIS FI & | FHT
g a1 39 &1 farraa 37 ¥ #T g
&9 %% | T g0 g 99 ¢ [F IO
T g1, 3 7 sefezomsdas 7 &1 &k
gfe 37 #1 ot &7 g Fqr =IlER,
AT & wF o A, A & osrferw
¥ afyr et W) afus ¥ afow s
ot gadr s =rfed a1 e wafer
FT AT GIATT &7 qST, 18 T &F T AqTH
ar ufeeT & oA, FE T Fa ¥ S
ST &Y 11T SH1X 39 & fod Rrwraa agr
g =TfEd

AR oF fra F swfer ) arfe-
@A & 99 (pact) ¥ ¥y #
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TG B T2l | TN T WA & FF U
7 fFdr W O # A9 ae T
R 99 F) TIE T qrET Tol awEl
Tifed | sfar & T Afa & s
g9 GeNd 741 § % uH R v 98 4%
IR fF g9 99 &7 99 G FT A&g
FX ST gl MR 7g W AR fF aEr
% werg g fow ¥ fF gara O
a2 ST ZAT AL A4S | § AT H
UF T TEr 9F GFAT | 9 59 A1
¥ ot g7 ggaa gW & 5 & & afg
& o, Fe-aneml 7t afg ¥ 24,
T W gfg ¥ fom, | M afg &
fod, afx ag g7 1 49T ¥ #aw
Zq7 & aY ga S§ oy wrfed iR S |
18 srafa ady g =ifed | ag Al
7 g1 fr 3fs & agsR § wleg N
FHER & ¥ FY @7 TS A ST &
7 99 ¥ W i ATy £ gfte 4,
TR A 999 qq &g FH6 &
fod ag g7 F1 WEL 3T § A1 g7 &St
FEY §, 98 I A g9 § ST FI
qg9 FT AMfed | 9% Ak a8 T
Fga & 3% AEFR F AMHF FAIR
&T ST Gq19 F =9 & a7 § qT 3Y
T q@ T FIAMM @R TG
FAT ITfed FIfT fgrea™ ¥ o
gAT & T ASTIIET F g g -
T & A 9% fa@an ¥ SR 38 )
T, T TSHITT STAT FT S7al T #R
HR AT T eriae fwar | st
FHT R T AT FIE T A T g9feq
TH §F g WA =J1fgg )

g A afgwr &, §@ AR AT
FY SIS & GG T ST AT &1 qTAY
s el forame afs w1 I fear
O ¥ g9 TBYE 7 o ol

|
P

INA fgzex qarg 2 war, waieAr
g ZT T, ST § JgT 99K 7 a4
¥ a5 gt 91q AT a1 5 q2d 3w
=3, Sw af #v fggmm #7 &
W sifeam #7 w37 50 T 999 Y
HAq wET | eafen aufowr w7 98
=W e g <@ arfee fF o@a |
HOAqE AT q7-ToT I AT
o 7y & 1 fgrgeam A swrAre, e
T &7 s, fegram &Y fegfer
(spirit) g afF & fis wia as @iz
FIH M AT TF T2 TI-9397 HT |
| 5% 99 qrET A7 FEF gC A9 F .
STAT FTT g fF T 3§ S g
CEAT FY IR 9% W g 99 &I
TR & &7 wedr Ffgd | ‘v as
I&dT Fareen fag fawr @ew” (a bad
Workman quarrels with his
tools). g oA U g
g Fg FI WE A dFgSAT
F F TG FT FHSIL T& ST AT |
fS feafe § g = @1 & 99 & whaat
e @rfivar € gl &, 39 & F19 F
F g% § FT T aFAr § 1 97
A=A F1 e & o g7 =g
LT F, 39 & A ¥, w9
oY 37 3T & A ¥ wF fF ¥ afus
ITE § AR atfaw gaawlie ) + o9
AISET FT BATAT FA | 3T Fgd 2T
¥ ST ST 39 9% 27 T g w1
fadre AT g 1

[For English translation, see Ap-

pendix VII, Annexure No. 76.]

Surr S. MAHANTY: Mr. Deputy
Chairman, I rise to lend support to the
Resolution under discussion  This
Resalution has raised a fundamental
question whether the First Five Year
Plan has progressed according to our
expectations and stipulations or not.
My reply to 1t is an emphatic, ‘no.’ I
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do not say so, in the spirit of carping
criticism, nor do I speak just to make
a broadside against the Government.
Let us approach this subject empiri-
cally. Let me also say al the outset
that my sympathies were with the
‘Plan and are still with the Plan. My
sympathies were with the Plan when
I considered the background in which
this Five Year Plan was evolved. Let
us go back to the days of 1951.
Deteriorating food shortage, inflation-
ary pressures, rising spiral of the cost
-of living index, fall in industrial pro-
.duction, ewpanding imports and de-
creasing exports—that was the back-
ground in which the Five Year Plan
was conceived. Therefore, my sym-
pathies were with the planners, but in
order that the Plan should have been
success{ul, it was fit and proper that

the Government should have shed
their conventional ideas and their
bureaucratic approach. and should

have taken it up in a spirit of crusade.
I do not wish to refer to the chapter
on Public Administration in the Five
Year plan and to the recommenda-
tions of the Gorwala Committee on
Public Administration or what hap-
pened thereafter. But today the Plan
has failed because the administrative
set up was not adequate. I will leave
" it at that.

Now, let me go to the wvarious
aspects of the Plan. It has been stated
by my hon. friends, Mr. Rama Rao

-and Mr. Agnibhoj, with a good
deal of gusto that this Plan
has progressed—progressed like the

«car of Jagannath. They are profes-
sional optimists. I do not dispute
their findings. But the standard by
which we should judge the progress of
the Plan is to see the expenditure that
has been incurred so far. If we judge
the Plan according to that criterion,
what do we find? The total budget of
the Five Year Plan was of the order
of Rs. 2,069 crores which was further
augmented by Rs. 175 crores, but at
the end of the third year of the Plan,

we have spent less than Rs. 1,000
crores. May I ask how my  hon.
friend is going to spend nearly

Rs. 1,500 crores more in the remaining
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two years, unless he is going to throw
it away? Let us go 1o the private
sector. In the private sector for 42 in-
dustries plans were made, and the
total investment was stipulated at
Ks. 233 crores. May I ask the gon.
the Planning Minister, how much has
been invested so far in the private
sector? The House may see that after
the end of the third year, the private
sector has invested only Rs. 53 crores.
How does the hon. Minister propose to
make the private sector invest all the
rest? Should I remind him, once®
again, that the private sector does not

mean business? Indian capitalists
are not worth their name. They are
speculators, they are banias; they de

not mean business.

That explains why you are getting
this increasing unemployment. Here
also my sympathies are with the Gov-
ernment. This House must be know-
ing that even in a highly developed
country like the Unifed States, where
capitalisin has reached its zenith, three
million unemployed people are run-

ning about for employment. One
need not go to the Press to gather
this information. Tt is there, very

much there, if only you read the
novels of the leftist American novel-
ists. If a capitalist country like
America is not able to solve the prob-
lem of unemployment, we should not
expect that this Five Year Plan will
do it in India. But, having said that

much, one should have Ilegitimately
expected that this Five Year Plan.
after three years of its operation,

should have opened up new oppor-
tunities for employment. May I ask
the hon. Minister for Planning what
new opportunities for employment
have been opened up by this TFive
Year Plan?

Surt GULSHER AHMED (Vindhya
Pradesh): Go and see the different
projects.

Surr S. MAHANTY: I have seen
much more than you have seen. You
have seen them at Government ex-
pense, but I have seen them at my
own cost. That makes the difference
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Before I was unnecessarily interrupt-
ed by my hon. friend over there, I was
asking whether this Plan had opened
up any new employment opporiuni-
ties.y Tt has not. When I say so, I say
after having satisfied myseif as to my
contention. My friend, the hon. the
Deputy Minister for Planning, knows
that every earth-moving machinery
working at the Hirakud Project has
robbed about 500 people, able-bodied
men, of their work. The machinery
®that you have purcha<ed from America
through a loan from the World Bank
at 3.4 per cent. interest, may have
solved unemployment problem in
America, bul it certainly has not solv-
ed the unemployment problem here in
India. May I ask what has happened
to the Committee that was about to
investigate into the question, as to
what extent we should employ machi-
nery in the river valley projects? I
do not know when their report is
going to be received. This is not a
very businesslike attitude at all.

Now a lot of noise has been made
that the Opposition was speaking
about it as professional pessimists. Let
us come to facts. Let us come to the
industrial production. The index of
indusirial production in 1950 was 117
and after having spent a thousand
crores in the name of the Five Year
Plan, in 1953, it has only advanced 17
points. Today the industrial produc-
tion is 134. May I ask whether this is
commensurate with the amount spent?
The reply is again an emphatic ‘no’.
Coming to living index, I have not the
figure ot living index available with
me at the moment but I can say with-
out the leact apprehension of being
contradicled that the living index has
not dropped to an appreciable extent
than what it was in 1952-1953.

My friends will say that we have
made progress in food production.
That is the only claim which the re~
presentatives of Government can
make. They have made some progress
in the production of food. As it was
said during the course of the debate
cn the President’s Address, 4'4 mil-
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lion tons of food was produced more
than what it was in 1951/52, but I
should also warn this House and point
out that this increase in food produc-
tion has not been due to the Mvest-
ments which they have made in the
sector of Grow More Food. Here is
the report which says that this pro-
duction of more food has been due
more to good weaiher conditions than
to investments which Government
have made. They can say that there
has been more production in the tex-
tile industry, but what about the sugar
industry? Even though swe know,
three new units have gone into opera-
tion after 1951, India is still importing
sugar. Therefore, if we take the
cumulative picture, we come to the
conclusion—and that is the inescapa-
ble conclusion—that the Plan has not
proceeded according to our anticipa-
tions and expectations.

Then I would invite the attention of
the hon. Minister and of this House to
anoth®r aspect, viz., the voluntary co-
operation of the people with the Plan.
No plan is ever going to succeed if
the voluntary co-operation of the peo-
ple is not roused and yoked to this
great effort. Towards that end the.
Bharat Sewak Samaj was conceived.
When the original idea of the Samaj
was mooted, it was suggested that it
would be above party politics, that it
would have nothing to do with party
affairs, that it would be above all
parties and so on. It was a very wel-
come attitude. But what has happen-
ed? I can say without the least chance
of being contradicted that it has been
formed by party considerations and
party considerations alone. Otherwise
why, in a State like Orissa, has the
Bharat Sewak Samaj not yet started
its activities? The reasons are these.
There is no one in the Congress in
Orissa who can work as a promoter or
convener of this Bharat Sewak Samaj
but people there are hungry for
development. People are willing to
contribute even 50 to 60 per cent.
towards the cost of all these works,
but since there is no Congressman to
take up this work, the Bharat Sewak
Samaj has not been started.
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Then I ask you: Why not reduce
this Plan? There are items, we find,
like Youth Camp, one crore. May I
ask the hon. Minister whether he is in
a position to give us a report on its
activities? How is this being spent
and what tangible result has it attain-
ed?

Surt GULZARILAL NANDA: Not
yet started.

SuRI S. MAHANTY: Then Publicity,
1'5 crores.® May I tell this House that
iteras like this are meant simply to
butter the breads of their own party
men, for their own ends, which is not
going to advance the country nor is it

going to make any helpful contribu-
tion towards the implementation of
the Five Year Plan? We then see

what they call Social Welfare Organi-
zations for which we have sanctioned
Rs. 4 crores. In India, a land of
urchins, where in every village you
will find naked, hungry millions,
children without education, without
medicine and without food, etc., how

1954 ]
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. Our Government took over the

dare you suggest that by spending

Rs. 4 crores within a period of 5 years
you are going to ameliorate the condi-
tion of children and women? Unless
you change the basic concept of
society, unless the very foundation is
changed, you cannot simply fulfil all
these laudable objectives. (Time bell
rings.) Of course, we will have more
opportunity to discuss all these things
in the course of the debate on the
Budget, with more facts and figures,
but from an unbiased appreciation of
the working of the Plan, not only my-
self, not only the Members of the
Opposition, but the country outside,
has come to the conclusion that the
Five Year Plan has not procecded ac-
cording to the anticipations. There-
fore, it makes all the more incumbent
on the Government that the Resolu-
tion of my hon. friend Mr. Mathur
should be accepted in all good grace
so that the representatives of the peo-
ple as well as eminent public men
may shoulder the responsibility and
co-operate with Government in ful-
filling the targets of the Five Year
Plan.

\
\
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MaJs.-GENERAL S. S. SOKHEY
‘(Nominatd): Mr. Deputy Chairman,
I have a lot to say about the technical
aspects of the Five Year Plan, but I
would not indulge in that as there is
not sufficient time. I will limit ®my-
self to making a few observations on
the factors which are preventing the
Government from executing the Plan
properly. In that connection I would
first refer to the system of administra-
tion under which we are functioning.
ad-.
ministrative machinery devised by the
British. They had some specific
objects of their own and for that it
was a suitable form of administration.
The British never intended to develop
the country through Five Year Plans
of development or increasing the pro-
ductive resources of the country and
agriculture. I would ask the Govern-
ment to look into this matter whether
the administration under which they
are functioning is suitable for the pur-
pose. Next is the problem of public
support. We have heard a good deal
about it and it is perfectly true that if
we are going. to succeed in running
our development programmes, there
must be a great deal of co-operation
on the part of the public. The ad-
ministrative machinery under which
we function, was built on the principle
of keeping as great a distance between
the people and the administration as
possible. We are still working on the
same pattern. If we do want the co-
operation of the people, as we must, I
think, we will have to create a differ-
ent form of administration that brings
the administration and the people
closer together. My friend, the mover
of the Resolution, gave a good exam-
ple of how things work at present. He
submitted a memorandum to the Gov-
ernment. The Government is probab-
ly very willing to attend to it, yet
the memorandum has taken a whole
year to go round the routine circle,
before any action could be taken.
Under those conditions, it will be
agreed that no worth while develop-
ment can be carried out.

Similarly, we have taken over a
Constitution which was devised by the
British. 1 think when the British
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gave Provincial Autonomy to the Pro-
vinces, they were not thinkmg of
developmeni programmes. If we do
want to carry through the Five Year
Plag of development, 1t 1s a matter of
extreme 1mportance that the Central
Government should have the power
both to devise the Plan and to execute
1t, and 1f we do want to succeed 1n our
effort, I think a great deal of the Pro-
vincial Autonomy will have to be
taken away It 1s not necessary that
'they should have the present auto-
nomy. The States need a good deal of
autonomy for cultural and educational
purposes. But an autonomy that
makes them almost independent States
competing for resources, it cannot but
hinder development. I ask the Gov-
ernment of India to look into this
matter. It 1s a matter of extreme im-
portance. Present is the appropriate
time to attend to this problem because
there 15 a demand for re-
division of the country on a
Iinguistic basis This demand 1s going
to be conceded, I am sure about that.
There 1s a Commission at present
going 1nto this matter. While this is
being done—when mnew States are
being designed—I hope the Govern-
ment of India will bear 1n mind, when
changing the Constitution, to reduce
or mimimise the autonomy of the
States as much as is necessary to the
development plans functioning pro-
perly.

4 p.M.

The third factor that is interfering
with the proper functioning of the
Plan is, obviously, our foreign trade.
Our foreign trade was given a shape
by the British. We produce raw
materials for the running of the in-
dustries of the United Kingdom and
America. Fifty two per cent. of our
total exports still go to those countries.
And they give usinreturnmnot capital
goods needed for cur development but
consumer goods. If we are going to
work our Five Year Plan, it is a
matter of extreme 1mportance that we
should think it over again, think
afresh, how to run our foreign trade
to get capital goods for implementing
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the Five Year Plan of 1industrialisa-
tion. We cannot go on as we are
doing. At present our commodities go
to these two countries. We sell them
our raw materials, and we get 1n re-
turn what they can give. For a num-
ber of years, now it 1s perfectly
obvious that these countries, for one
reason or the other, have been saying
that they are busy making armaments
for a free world and they cannot
spare heavy capital goods for our
development purposes. Similarly, the
so-called sterling balance has been a
curse. It has kept us tiedeto the eco-
nomy of the United Kingdom. In the
hope of getting something from that
country, we have geared our produc-
tion to their needs. The result 15 that
although the sterling balances are
there, we are not getting the parti-
cular type of assistance that is needed
for developing our country to increase
1ts productive resources.

Surr P. SUNDARAYYA (Andhra):
Mr. Deputy Chairman, I did not want
to intervene in this debate, but the
speech of my hon friend Shri Rama
Rao has provoked me to answer some
of his charges. We are nmot ashamed
to say that we get inspiration from
Soviet Russia and China and other
democratic countries, but 1t 1s really
slandering us, when anybody says that
we get chits for it. Everybody 1n this
country, mncluding the Ministers have
prided themselves on the fact that
they want to derive benefit from the
experience of humanity, wherever it
may come fron—from any part of the
world. So are we. Let me tell this
House that we are not anti-American.
We also hava great respect for the
American people and for theiwr great
achievements. But it is one thing to
admire the American people and their
achievements and another thing to see
the way in which those achievements
are being mis-utilised by a few hand-
ful of monopolists in America, even at
the cost of the American people them-
selves, for dominating the whole
world. It is from that angle that we
criticise the American imperialists.
We <tll  continue to admire the
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American pecple, In spite of the slan-
ders from certain quarters that we are
influenced by the Soviet model.

The secend point that I want to deal
with is about the foreign experts and
that also was a point raised by Mr.
Rama Rao. He said that we were in
season and out of season, condemning
these foreign experts. That again is a
slander and an utter misunderstand-
ing, to say nothing more. We are not
against foreign experts coming here
and giving’ us help and advice, whe-
ther they be from America or Britain
or from any other country. Let them
come and help us to build up our pro-
jects and our independent 1ndustrial
development. But what we object to
is that these American experts are not
comiag here to help us. Under cover
of coming here to help us they do
something else. If they really want to
give us help, why do they require
special diplomatic immunity? Why
can’t they come as ordinary techni-
cians and abide by the rules and laws
of our country so that if they mis-
behave they may be dealt with under
those laws? Why do they want this
special immunity? That is exactly
why we strongly object to their com-
ing. They come in as so-called
American experts, they give this so-
called aid, but in reality they are
trying to dominate the whole country
and they are trying to spy on our
resources and pry into all our secrets.
It is against this sort of thing that we

want the Government to take pre-
cautions. Government has been re-
fusing to listen to us. They may re-

fuse to listen, but the people will have
to be aware of these American
machinations, especially in view of
yesterday’s declaration of the Presi-
dent of the American Government
that they propose to give military aid
to Pakistan. And of course, they have
offered a bait by saying to India that
if India also wants American aid they
would be prepared to give it readily.
This has justified our Prime Minister’s
stand that we are not against aid, that
we do not object to American aid to
Pakistan because it is going to threat-
en our country, but because we do not
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want foreign imperialists to come
back to Asia. We want them to quit
the whole of Asia, not only Asia but
Africa also. Of course, we have got
our own differences with the Nehru
Government. We have our ownesug-
gestions to drive away the foreign im-
perialists from our country. But that
is a different matter altogether.

After removing these misconcep-
tions created by some of the state-
ments made again and again agains{y
our Party, I would like to deal with
the Five Year Plan itself. We support
the Resolution of the hon. Member
Shri Mathur, that a Commission com-
prising of Members of Parliament and
prominent non-Members be set up to
review the working of the Plan, to
suggest ways and means for making
it more effective and popular, and to
enlist the co-operation of the people.

It is very unfortunate that a Mem-
ber from the other side remarked that
the suggestion of including Members
of Parliament had come because some
of the Members were unemployed.

Pror. G. RANGA: Who said that?

SHrI P. SUNDARAYYA: Some hon.
Member on the other side said that
the appointment of a Commission was
intended to get employment. From
the very beginning of Parliament we,
on our side, have been saying that it
is better to fix salaries for Members.
We suggested a salary of Rs. 300 per
month and a daily allowance of Rs. 10
so that there would not be any wast-
age of money by way of Rs. 40 per day
and so many other allowances. This
moderate wage scale would be in ac-
cordance with the standard of our
people. It would give a decent stand-
ard for Parliament Members and they
could devote their whole time to their
work. When we put forward the cde-
mand for appointment of a Commis-
sion, it was not intended to get us
more appointments and more money.
If anv such impression is in the minds
of Members on the Government
Benches, let them accept our standing
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suggestion for the fixation of a month-
ly salary of Rs. 300 and we would be
prepared to work in all the Commit-
tees for the betlerment of the lot of
our people.

For this Plan, the gquestion of get-
ting the co-operation of the people is
the most important one which the
Government also realises. I do not
know how the Government is going
*to get the co-operation of the people
as long as it refuses to come out with
radical agravian reforms. It is very
strange that while the Planning Com-
mission has suggested and the Gov-
ernment of India stands by it, that the
family holding is that which one man
can till with one plough and a pair of
bullocks ancd that the maximum that
any person can hold is three times to
that, the Planning Commission and
the Government of India have allowed
the Hyderabad Government to fix up
a ceiling which works out to 40 or 50
acres of wet land or about 200 acres of
ordinary dry land. This was protest-
ed against by some of the old Con-
gress-men like Swami Ramanand
Tirth. There is another factor worse
than this. The Union Minister of Agri-
culture, Dr. Deshmukh, goes on writ-
ing articles and expressing views that
any radical reduction in this limit
would be opposed because it is not in
the interests of the agriculturists. If
these are the contradictory policies,
naturally there is very little hope of
getting the co-operation of the vast
majority of the people.

I will come now to the other aspects.
Mr. Ranga has made suggestions about
the Nandikonda and other projects
which have been there on the anvil
for a long time. Government has
been refusing to sanction such
schemes. Mr. Mathur has also indi-
cated the long delay which occurs in
carrying out of even minor schemes.
In this connection, I would mention
the best way to get the co-operation
of the people so that they can dig
their own wells, build their own roads
a1 1 conduct their own schools and
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hospitals. After all the object of the
Community Projects, the National Ex-
tension Scheme. etc., is this; it” has
also been mentioned that the second
Five Year Plan should be basically
started from the villagers—not Dby
appointing more administrative au-
thorities at the top but by devolving
responsibility, both for finance and
planning, on local boards. Now, the
Government says that 50 per cent. of
the money set apart for the Commun-
ity Projects is being spent on the ad-
ministrative machinery; this money
is not really going to the building up
of the country. Since Government
zoes on multiplying the administra-
tive machinery whatever monhey is
likely to be made available would be
completely wasted. The only way is to
ask the Panchayats and District
Boards to plan on the basis of their
needs. If there is corruption in the
Panchayats and District Boards, the
way to solve that is not to abolish
them as the Andhra Government pro-
poses to do—which was saved only by
the casting vote of the Speaker on a
most unpopular measure—but to give
more powers to them and ask the vil-
lagers themselves to check up their
own representatives and also to give
them the right to recall if anybody is
bought‘over or if any one refuses to
carry out the demands of the people.
It is only when the village Panchayats
or the District Boards deal with these
small things of running their own
schools, their own hospitals, their own
drinking water facilities that real cg-
operation would come. Why should
the Government be afraid of giving
ample powers to these bodies and also
ample funds? Today most of the vil-
lage Panchayats and District Boards
do not have enough funds and, there-
fore, they have become useless.

It is no doubt true that the indus-
trialisation of the country has to be
carried on. Some projects are there
but they are not enough. There should
be many more bolder plans for indus-
trialisation. What do we see now? We
are seeing unemployment increasing
both in the urban as well as in the
rural sectors. Of course, we know
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that the
problem catches the eye;
the educated unemployed catch the
eye because they are vocal. I know
that these problems are to be solved
but if you think that you are going to
solve them without solving the prob-
lem of the rural unemployed, you are
entirely mistaken. The rural people
are not going to leave you in peace
until their demands are fulfilled; they
are going to march to the cities either
as destitutes seeking employment or
as disgruntled people roused to their
justified demands. The way to solve
the unemployment problem is not by
curtailing civil liberties and Thanging
people as was recently done in Bihar.
The Bihar Government hanged three
miners in spite of the repeated de-
mands from all corners of the country
and also from different parts of the
world asking for mercy to be shown
to these three miners. If you resort
to suppressing the people in the name
of keeping law and order, if you keep
them starved and go on hanging their
Jeaders, you will not get the co-opera-
tion of the people for the Five Year
Plan. This is the way to set the whole
country ablaze in spite of the dangers
that are threatening us from the
American Imperialists. How do you
expect the co-operation of the people
when you do not come out with plans
assuring the people that their educa-
tion, their health, their drinking water
facilities, their land, etc., will be pro-
tected? The teachers’ problem has
been prominently brought to the fore
but the Government comes out with a
meagre plan of employing in the
course of three years, 80,000 teachers.
Education is so big a problem. \

industrial unemployment

(Time bell rings.)

I will finish in a minute, Sir.

Taking our large population of '
36 crores, and assuming that one
teacher would be required for 25 !

students, we would be requiring—I
have made a rough calculation—about |
30 lakhs of teachers for our children ]
from the age of five to fourteen.
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Pror. G. RANGA: At least one mil-

similarly, | lion,

Surr P. SUNDARAYYA: The thing
10 be done is to employ 30 lakh® of
teachers; if it is not possible within
one year, it may be done in two or
three years. If we do that, we can
carry out the Directive in the Consti-
tution of affording free compulsory
education to the children between the
ages of five and fourteen by the year,
1960.

Similarly, in the case of health per-
sonnel, we would be requiring 4 lakhs
of doctors, 73 lakhs of midwives and
another 7% lakhs of nurses and about
5 lakhs of compounders. The total
comes to about 25 lakhs of health per-
sonnel to serve the minimum needs of
our people. We know how meagre
the available number is and we also
know the responsibility. What is to
be done? The Government does not
think of employing our educated men
and women in this direction. If the
Government puts the blue-print of
such a plan, to be achieved not later
on but within the next five years,
before the people, then only it is pos-
sible to get the co-operation of the
People, and the Plan though with a
modest beginning could be imple-
mented very soon. In this connection
also the question of high salary comes
in, We want the salaries of the Gov-
ernment officials and the Ministers,
ete. to be cut down, though that in it-
self is not going to give you very big
amounts. It may save a few crores of
rupees. The point is not whether it
saves a few crores of rupees, but the
question is the tremendous difference
between the low-paid and the high-
paid. It is this that corrodes the
morale of the people, which is not
very helpful to carry out the Plan.

In this connection also there has
been so much talk about reorganisa-
tion of the administrative personnel
and the services, and the rooting out
of corruption and other things. I
would like to tell the Government
that they cannot do away with cor-
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ruption as long as they do not evolve
a method to check the profits of the
monopolists who go on earning lakhs
and lakhs of rupees every year and
who are ever ready to bribe not only
the few officers connected with their
business but the whole Government
itself. They are corrupting the whole
administration and unless the Gov-
ernment is prepared t{o attack corrup-
tion at its very root, nothing good
*will happen to this country.

These are some of the issues and
this Commission, which according to
the Resolution is to consist of Mem-
bers of Parliament and prominent
non-Members from outside, can cer-
tainly take them up, and suggest ways
and means to the extent that the Gov-
ernment is prepared to accept them,
so that some enthusiasm can be infus-
ed into the people and some imme-
diate things could be carried out.

With these words, Sir, I resume my
seat.

Suri GOVIN REDDY (Mysore):
Sir, before I go to the Resolution pro-
per I would like|to invite the attention
of the hon. Mr. Sundarayya to an in-
consistency in hjis speech. He said
that he was not jan anti-American but
all along he was expressing himself
against America.

Surr 8. N. MAZUMDAR: That is
against American  imperialists—not
against the American people.

SHri GOVINDA REDDY: In answer
to Mr. Rama Raols point that his party
members are getting chits from Russia
or elsewhere the lhon. Mr. Sundarayya
said, “The Congress leaders have
been going on saying that good things,
wherever theyv come from, must be
taken. There was nothing wrong in
it.” At the same time Mr. Sundarayya
had an objection [to this Government
inviting foreign experts. I want to

Surr P. SUNDARAYYA: I have no

objection to inviting them.

|
|
|

!

|

|
|
|
|
|
|
|
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Sarr GOVINDA REDDY: But you
said so.

SuHr1 P. SUNDARAYYA: What I
said was this: “You are giving these
experts diplomatic immunity because
you have taken their money wunder
their Technical Co-operation pro-
gramme  with certain conditions
attached to it, namely, that the money
has to be spent in consultation with
these people and as such conditions
restrict our freedom, the kind of dip-
lomatic immunily that you are giving
to these people which our own special-
ists do nol enjoy, should not be given
to the American technicians or to any
other foreign technicians.”

Sarr GOVINDA REDDY: I do not
know how this can be made a point at
all against the Government, It is well
known that we have accepted foreign
assistance without any strings and the
experts are coming here not for poli-
tical purposes but on their technical
missions, and unless we find the ex-
perts or any one of them doing the
work which Mr. Sundarayya seems to
impute to them, namely, spying, it is
unfair on our part to attribute such
things to any foreigner. In fact there
are Americans here, Englishmen here
and there are people of all national-
ities of the world here. They are here
at our invitation and to assist us. To
impute motives that because they are
foreigners, they are going to spy upon
us is a thing which is unwarranted by
facts. Therefore, I do not like hon.
Members on the other side to make
such imputations. Of course, it is a
different thing when we have a case.
It 1s a different thing when something

is found out against them, but it is
wrong to accuse other national-
ities . ..

Surr S. N. MAZUMDAR: What

about Kashmir?

Surr GOVINDA REDDY: Kashmir
is not the thing we are discussing now
You do not know for a fact what is
happening in XKashmir nor I. Unless
facts come before our notice, that
Members of Parliament should make
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imputations is a thing which, in my
humble opinion, should be avoided.
Anyway, that was beside the Resolu-
tion.

The Resolution concerns two points.
One is to review the working of the
Five Year Plan. The appointment of
a Commission is suggested to review
not the Plan, but the working of the
Five Year Plan. Secondly, 1t is to
suggest ways and means to make the
Plan more effective and popular.
These are the two things which this
Resolution seeks to achieve, but in
support of this Resolution the argu-
ments that have been advanced have
missed these two points. I will briefly
summarize the arguments.

One hon. Member says, “The Five
Year Plan omits to do that and to do
this, There is the unemployment
problem in the country. Nothing has
been done for it. There is poverty in
the country. Nothing has been done
for it.” The hon. Mr. Mathur moving
the Resolution said., “So much has to
be done in Rajasthan, that there must
be agricultural co-operative market-
ing arrangements...... ”

Surr H. C. MATHUR: I never said
for Rajasthan for one minute,

Surr GOVINDA REDDY: You said
at least that agricultural marketing
arrangements and so on should be
done.

SurI H. C. MATHUR: I said, “I am
most grateful to the Commission for
what they are doing.”

Sarr GOVINDA REDDY: I am in-
stancing these points to show
instead of showing how the Plan has
not been working properly or what
has been wrong with the machinery,
the Members who have supported this
Resolution have gone on pointing out
the omissions of the Five Year Plan or
the things that the Five Year Plan
ought to do, things which ought to
have been included or the things
which ought to have been done. No-
body disputes these points. Poverty,
from this country, must go. Unem-

that,
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ployment must go. Agriculture must
improve. Ways and means must be
found to industrialise the country on
more rational plans, and as the hon.
Mr. Sundarayya said, there must be a
review of our economic structure and
so on and so forth. Nobody disputes
these points. These things are to be
done. Just as Mr. Ranga was saying,
there are so many other projects
which are to be taken, for example,
the Nandikonda Project. If I am to
plead for my State there are so many
projects which, as you know, can be
suggested. The Planning Commission
does not say, “We have done all that.”
The very fact that the Five Year
Plan is evolved, is to do these things
and to make an attempt towards that
end in however small a measure, con-
sistent with the resources of the coun-
try and consistent with the circum-
stances that are prevailing in the coun-
try. Well, it is a different question to
argue that the Five Year Plan must be
changed into a different thing. For in-
stance, to say......

Surr H. C. MATHUR: I never said
a word about it. )

Pror. G. RANGA: He is only assum-
ing a point.

SHrt GOVINDA REDDY: I am not
saying that Mr. Mathur said it. It is
one thing to say that the Five Year
Plan is not the proper plan under the
circumstances and jhere must be a
different plan, but this Resolution
does not seek to do that. It is quite
another thing to say that the working
of the Five Year Plan, that the execu-
tion of the Five Year Plan, is not ac-
cording to the aspirations of our peo-
ple. That is what the Resolution wants
us to say. Well, in order to show"
that the working of the Five Year
Plan is not according to the plan or is
not successful, I do not find any argu-
ment advanced in support of it. I do
not also find any alternative remedy
suggested.

Let us see what a Commission of
Parliament Members and non-Mem-
bers can do in this. Well, the Five:
Year Plan visualized a machinery..
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Now they have got for the different
projects different bodies. For the
D. V. C. series |of projects, there is the
D. V. C. Board| For the other projects
they have different Boards and then
for the other things that the TFive
Year Plan visyalizes we have got the

National Develppment Council. We
have got the Regional Development
Councils. We have got the Adminis-

trator of Community projects and so
eon and so forth. Right from the top,
from those who have visualised this
scheme, up to the lowest man there is
a regular scheme. It is going in a
clock-work arrangement. It is work-
ing. Well, to suggest that this is not
proper or to suggest that some Mem-
bers can sit and revise this, in my
opinion, is not the right thing to sug-
gest. What can we, Members of Par-
liament, do? Can we transplant this
system and place another system?

Surr S. MAHANTY- We can sug-
gest.

Suarr GOVINDA REDDY: No sug-
gestion has been made as to in what
respect this system or this arrange-
ment is not functioning. No sugges-
tion has been made that 1nstead of
this machinery, | there should be an-
other machinery. All that has been
said is that that |thing is not done; this
thing is not done. We agree there are
so many things|to be done. Well,
according to my e&stimation, although
the machinery that has been evolved
is not an expert machinery, although
it is not functioning to the maximum
extent, still it |is a good executive
machinery that we can visualize
under the circumstances. Considering
the basic structure of the Plan and
considering the fact that we have to
enthuse, as hon. [ Members have point~
ed out, the masses into the Plan—
taking the illiterate, the literate and
the Government |servants as a whole—
and evolve an organised structure to
vork out the Plan, the arrangement
nat the Planning Commission has
srought about is| the best under the
zircumstances. would still like +to
wait for somebody to show how this is
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wrong and how this is not working
properly.

Then, what are the ways and means
that we can suggest for making the
Plan more effective? Well, nothing
prevents Members of Parliament or
members of the public from offering
the Planning Commission suggestions
in this regard. In fact, the Planning
Commussion has invited everybody to
suzgest to them better ways of work-
ing the Plan. Everybody’s co-opera-
tion is inviled. If we have got better
ways and means to suggest, cah we
not suggest them to the Planning
Commission? Can we not do so? Why
should there be a  Commission for
that? All right, there will be a Com-
mission. Will the Commission be suc-
cessful in evolving a different kind of
machinery? I can very well visualize
the Commission itself being divided
on ils alternative arrangements. This
is a thing which is very complex in
nature. If it is the construction of a
project or if it is the installation of an
industry, then of course we can say,
‘let a committee look into it’. These
are specific problems that could be
tackled; a site has to be selected; we
have to find out where the raw
materials are available; we have to
judge whether that is the best site or
not. For such things, we can appoint
a Commission. But, this is concerned
with the whole national development.
There is not one problem in this.
There are numerous problems. We
have got the problem of building up
our agriculture, of building up our in-
dustry, of changing our social struc-
ture by organising a rational educa-
tional system. So much of social wel-
fare work has to be done; so much
of health work has to be done. In a
matter of such complex nature, would
it be advisable for a Commission to go
into this work? Supposing we had a
Commission to go into this, what will
be the work that it will be able to
turn out? I can understand any defi-
nite problem being taken up—health,
agriculture or industry. If we think
that the Planning Commission has not
got a right plan for any of that, if we
think that there is an alternative plan
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on our side, then we can appoint some
Members as a committee and ask them
to go and discuss it with the Planning
Commission and convince them that
the alternative arrangement is the
best. As we all know, the Planning
Commission is an expert body. They
have laboured hard. I do not say that
the Plan that they have evolved is
perfect. In fact, there are changes
that can be done. If it were in the
hands of others, perhaps they would
have made it differently. But the
Commission in the light of their ex-
perience, in the light of the statistics
that thev have gathered and in the
light of the efforts that they have put
in all these long years, have evolved a
scheme and also a machinery to work
it out. When we agree with the
scheme, we must give them also the
freedom to evolve the machinery. Anv
suggestions that may be put forward,
of course, are welcome. So, I suppose
there will be no purpose served in
appointing a Commission of Members
of Parliament or of the public to go
into this, when it is open to us to give
whatever suggestions we have to the
Planning Commission. Therefore, Sir,
1 do not feel that I could accewt this
Resolution or support it.

i

SHrr KISHEN CHAND (Hyder-
abad): Mr. Deputy Chairman, I whole-
heartedly support this Resolution and
I would draw the attention of the hon.
Members to the fact that this Resolu-
tion does not criticise wholesale the
Planning Commission’s Report. It only
says that the Plan is not fully effective
and popular, and that a Commission
should be appointed to suggest ways
and means of making the Plan both
effective and popular. It is not a
wholesale criticism of the Plan.

Some hon. Members have said in
this House that because the hon. the
Prime Minister is Chairman of the
Planning Commission, we should not
open our mouths to criticise it. We
are not criticising the hon. the Prime
Minister; we are not criticising the
Planning Commission. We are only
suggesting—and hon. Members on the
other side have also realised—that the
Plan is not popular and effective.
136 C.S.D. y
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Somebody has to suggest ways and
means of making it more effective and
popular. If you just individually send
your opinion to the Planning Com-
mission, probably they are getting
hundreds and thousands of such sug-
gestions from morning *to
evening every day, and they
cannot attend to them. But if
there is a Commission with the
sanction of Parliament behind it,
naturally that Commission’s recom-
mendateion will carry weight and con-
viction. The hon. Member who has
iust sat down said—and 1 think his
criticism was very right when he said
—that it was no use suggesting an al-
ternative plan. t

Surt GOVINDA REDDY: I did not
say so. I said, “It is open to us to
suggest alternative arrangement.”

Surt KISHEN CHAND: This Reso-
lution is not for suggesting a new
plan. This Resolution is only suggest-
ing ways and means of improving the
present Plan. He asked, “What are
the types of defects in the Plan which
can be set right by this Commission?”
T will point out only a few of them. In
the first place, this Plan has laid the
greatest stress on irrigation projects,
on river valley projects which are
serving three purposes. Now, I sub-
mit, Sir, that the first thing is that
these projects are too costly. The lay-
man feels that the cost of making
these dams is very high. Naturally,
our engineers are experts and the
mere suggestion of it may be consider-
ed to be a reflection on the expert
knowledge of our engineers. Far from
it, T only suggest that in a poor
country like ours, even if we want to
make these dams, we have to make
them in such a way that we can afford
them. Secondly, these dams are made
of a type to produce a large quantity
of electric power and, therefore, the
dam is made very high. And natural-
ly, it becomes very costly. A Commis-
sion if it goes into this question is
going to suggest some alternative to
making a very high dam and im-
pounding a large quantity of water,
the Commission may suggest—because
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be some non-

scheme of |these irrigation projects
might be altered without changing
nstead of one big dam,
they can have a number of small dams
on the same river. Instead of having
a cement concrete dam, they can have
a stone masonry dam. I do not want
to go into alll these details because it
is for the experts to find ways and
means of doing these things. Simi-
larly, they may, instead of dividing
their attention among half a dozen
dams, concentrate on one dam at a

time. It is amlready seven or eight
years and are still going on with
the work. Probably it will take an-

other five or|six years before even one
dam is completed. Would it not have
been better if they had taken up one
dam at a time and completed it within
two or three years, and then had
taken up the next one and so on?
That way, at least one dam could have
been completed by this time and more
irrigation facilities could have been
available. Our mamn cry is food. We
have been particularly lucky in that
due to some atmospheric conditions,
we have been having a series of good
rainfalls, and it is only on account of
good rainfalls that our food position
has improved. They come in a cycle;
it is called the sun spot theory. It is
quite possible that after two or three
years we may have again a few lean
years. What are we going to do then?
These irrigation projects, at the rate
at which they are being constructed,
would irrigate only about 8 per cent.
of our total area If we really want to
improve our food position, we have to
irrigate all the land. I would there-
fore suggest that, if this Commission
is appointed, it will go into the ques-
tion that how quickly we can com-
plete these irrigatiom projects and in-
troduce new minor irrigation projects
so that the whole country benefits by
it. Our countrymen live in villages,
and there are five lakh villages in our
country. How do we expect them to
be enthusiastic about Hirakud or
Damodar Vallev? They are hundreds
of miles away from
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areas and they do not know anything
about them. They realise that these
projects are not going to affect them.
How can they be enthusiastic? If we
have a small project, whether it is a
tank or a small bore well, near about
their villages, certainly they will
become enthusiastic. I do not say this
about all the projects in the Plan. The
Community Projects are certainly do-
ing very good work. I will come to
them later on; but at the moment I
am discussing only the big projects.

The other main item in the Plan is
transport. For the last ‘two or three
days, we have been discussing the
Railway Budget, and I do not want to
say anything about it here, but the
general opinion has been that our
railways are not progressing as rapid-
ly as they should, in spite of the fact
that Rs. 450 crores out of the Plan is
going to be spent on them. There also
the proposed Commission will care-
fully examine and suggest ways and
means of improving the railways.

The third thing is social service, i.e.,
giving of educational and health faci-
lities. Several Members have pointed
out that hardly anything has been
done in the Plan for providing educa-
tion and health facilities, except for
the opening of a few schools here and
a few hospitals there. The gigantic
problem of educating nearly five to
six crores of people in this country
between the ages of 5 and 14, has not
yet been tackled. If that colossal
problem is taken up, it will not only
find a solution for the unemployment
problem among the urban educated
classes, but it will make democracy
itself really effective. Every year we
see in the States’ budgets a small
additional allocation for the improve-
ment of educational and hospital faci-
lities, and the States’ Finance Minis-
ters take credit for the opening of
about 25 mew schools or two or three
new dispensaries in their States.
When the problem is so gigantic, the
mere opening of a few schools is not
going to solve it. Mr. Sundarayya has
very rightly pointed out that for edu-
cating these 4} crores or 5 crores of

these project | our boys and girls between the ages of
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5 and 14, we require 30 lakh teachers
Had we really spent the amount ear-
marked in the Plan for education and
other social services, there would have
been a markel mmprovement 1n the
rercoval of . iiterwcy from our coun-
try Out of the Rs 230 crores allotted,
had we even spent Rs 150 crores on
education over aa1d above the normal
expendifure on educawcn, .. would
have meant the employmen. of about
fwo or throa lakh teachers, and these
two or three lakh teachers would have
really helped in the spreading of edu-
catron S mrary, scu vnll be sur-
prised that there are no health facili-
ties i our villages For miles and
miles, fo1 even hun”ied of miles you
hardly see any dispensary, and yet we
say that thi~ Plan has earmnarked
about Rs 100 crores for health facili-
ties

I therefore say that this Commis-
sion 1s very important This Commis-
s«on 15 not going to prepare any alter-
natrr e pla» This Commission 1s going
to make the present Plan more effec-
tive and popular and suggest ways of
1mproving 1t That Commission 1§

going to suggest ways and means of
spending money rapidly on the
spreading of education That Com-

mission 1s gomg to suggest ways of
opening new dispensaries and hospi-
tals in the rural areas

As I said the Community Projects
are really domng very good work and
it we can extend them and expand
them, they wul bring immense bene-
fit to our countrymen I realise that
our peasants are becoming manure-
minded They have realised that a
bh-t &, use of manures would improve
ther vield Will 1t not be better if a
Com wrcsion of this tvpe suggests ways
end means of extending the Commun-
1ty Projects and teaching the peasants
to make better use of manure, to
adopt methods of crop rotation, and
so on?” The real object of the Plan
should be the raismg of the standard
of liring of the people and this 1s
only possible if the Community Pro-
jects teach the rural population new
methods of land 1mprovement, new
methods of cultivation, self-help 1n

|
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housing schemes, 1n crop rotation and
various other things Many hon.
Members have said that unemploy-
ment 1s rampant in our country In-
stead of calling 1t unemployment, I
will use the word ‘under-employrfient’.
s Cow.nission 1s going  to ouggest
s .ys and means of removing under-
employment Sir, I wholeheartedly
support this Resolution

Surr H P SAKSENA (Uttar Pra-.
desh) Sir, I am sorry that I feel 1t
my duty to oppose the Resolution as
well as the amendment My grievance
with the hon mover of the Resolution
1s that mn spite of the assurance that
he gave us at the very stait that he
will not avail himself of the oppor-
tunity of moving this Resolution to
pont out the failures and shortcom-
ings of the Five Year Plan, while I
Jisten~d w0 his speech, I found that he
did nothing else but that He said
Hhal the Plan was nothing else but an
es*imate of cxpenditure If he had
ever undertaken any big task to ac-
compl_t\sg\——and an able ex-administra-
tor as 15, he must have had to do
with big things—he must have known
that 1n the initia! stages of any big
undertaking, there 1s nothing but ex-
penditure whether you estimate 1t or
vou allow 1t to remamn unestimated
and 1t 1s only a statement of expendi-
ture A time, I assure my hon friend,
1s sure to come when there will be an
income side also of this Five Year
Plan and that income side will be a
very considerable and a very com-
prehensive one Then the hon mover
talked of deficits ;In the Five Year
Plan and the manner wmn which the
amount from Rs 2 069 crores has been
raised by another Rs 200 or 300 crores
Now that was but natural because the
Plan was never intended to be a
stagnant o1 statie plan It was an
aver-growing organisation and that it
ts growing and more expenditure 1s
needed 15 but natural I find that the
hon morers whole frame 1s overflo w-
mg with energy and enthusiasm but
1t does not find proper channel to run
through, and therefore I would very
humbly uggest to him that he along
with his friends should form a giroup
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and begm workme constructively for
the Five Year Pian, Instead of wasi-
ing his tim: in ithesc unnecessary ani
infructuous undertakings like the
prefentation of a  Resolution to
appoint a Commission which will be
just like changing horses in mid-
stream while the Plan is still in the
third year of its inception, he should
devote his whole time, energy and
attention to the develvpment of the
o Plan itself and I am sure that that will
give his conscience greater consolation,
greater comfort and greater peace. He
thinks that there was no reason that
the Plan ought 10 have been taken in
frartd. T am simply surprissd (o liear
thot  ¥as the countiv to be left in
the state in which the present-day
administrators found it? The Plan
was conceived  with the best of
motives, with the intention of improv-
ing the conditions of the country,
developing the country in all its as-
pects. So with that laudable motive
in view, I o not know what else the
inthiators of the Five Year Plan could
have done other than what they have
actually done.

Granung for the sake of argument
for a moment that the Plan has failed,

I am reminded of a proverb, very
hackneyed though it 1 vet it is a very
popular proverb, that ‘Failures are

the pillars of success’. It is only by
failures that we learn how to improve
matters and the proposed Commission
is itself, in the estimate of my hon.
friend, a method to make the Five
Year Plan more popular, more en-
thusiastic and also more to enthuse
the people for the support of the Plan.

Now my friend Mr. Mahanty said
that in his part of the country people
were full of enthusiasm—that there
was very great enthusiasm for the
Plan—but there was nobody to make
use of that enthusiasm. On the other
hand, the mover of the Resolution
complained that there were millions
and millions of people, who did not
even know and who did not under-
stand what the Five Year Plan was.
Now, these are the suggestions which
come from the same side of the House
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and one is simply bewildered, what
one i, to meke ont of these sugges-
tions. T admit, I have not travelled
like my hon. friend, the mover of the
Resolution, over the vast tracts of the
country in order to find out what the
progress of the Plan is. but so far as
my own State of Uttar Pradesh is
concerned, I find that the entire Pra-
desh is full of enthusiasm. There are
evidences, concrete evidences, of pro-
gress; community development pro-
jects training centres, irrigation canals,
panchayat ghars and so many other
things which fill one’s heart with joy
when one looks at those improve-
ments, are the result and the outcome
of the Five Year Plan.

Now, if the hon. mover of the Reso-
lution thinks that the qualification of
being an ex-administrator is the only
method by which the Five Year Plan
can be improved, I would make to him
a sporting offer and it is this that he
should, henceforth, get together all
ex-administrators that he knows and
make use of them; let them form a
group and at the next general elec-
tions fight the elections on that very
pParticular issue of the progress—the
improvement or the failure of the
Five Year Plan. The Plan is speaking
for itself, and it shall more vividly
SPeak for itself in the years to come
and therefore, for my part, I am not
at all dissatisfied with the role that
the administrators of the Five Year
Plan are playing. One thing that I
dislike is the administrators of the
country to be always, in season and
out of season called as bureaucrats.
The more you do that, the more vou
dishearten them or discourage them.
The use of the word ‘bureaucrat’ was
duite right when there was an alien
Government, hut I cannot even im-
agine that our administrators w:ll
Brow so callous as to become bureau-
crats and to abuse the power which is
entrusted to them to make the country
better and more prosperous.

I read in a certain book that while
We had been taught to fly in the air
like birds and swim in the water like
fish, we had mnot been taught to live
on mother earth from which we get
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all the necessities of life. Now this
Five Year Plan is wholly and solely
concerned with the development of
earth, It is from earth that we get
our food. It is out of the earth that
we get our cotton textiles. It is out of
the earun that we get all the minerals.

- From there we get the
/ BM. water we drink and the
food, we eat. The entire concentra-
tion of the Plan is for the improve-

ment of the land or the earth and that
is the one sure guarantee that the re-
sult ef the Pian, in the ultimate ana-
lysis will be good, and that the result
of the working of this Plan, will be a
sound and encouraging one.

One friend said that when there was
a danger of external invasion, that
would be an opportunity to rouse the
people to revolt and that remark
came from no less a responsible friend
than Shri Sundarayya. I ¢o not mean
to say that he longed for that day. But
he was very much dissatisfied with the
progress of the Plan. (Intesruptiop
by Shri P. Sundarayyae) I am inter-
preting him in the correct way, 1
think. He probably meant that the
people would be so very dissatisfied
with their lot that in spite of there
being a dansger of foreign invasion,
they would not care tc meet that but
they would come out with their own
demands for food and drink and all
that. I don't think, I am interpreting
him wrongly because I claim to under-
stand what he said.

Sarr P. SUNDARAYVYA: Tt is total
misinterpretation of my speech.

SHrr H. P. SAKSENA: You can
correct it afterwards. But this T will
say. I will be the last man to preach
such a doctrine to any one. My whole
theme of life has been and is for all
people who reside in this country to
love their country. Patriotism is the
greatest form of religion. Patriotism
is the only thing that can stand us in
good stead in the face of the greatest
danger that one can think of and
therefore, I would like all hon. Mem-
bers of this House and through them

L]
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{hic residen.c of their constituencies to
support ithe cause of the Five Year
Plan, to make it successful and +to
bring about the desired prosperity,
peace and happiness of the countey at
large.

Sari SARDAR SINGH (Rajasthan):
Mr. Deputy Chairman, when I first
came to this House this afternocon, I
vwas really not clear in my mind as to
whether 1 would support this Resolu-
tion or not and I was not convinced of
the necessity of setting up the kind of
Commission, which Mr. Mathur has
proposed. But after listening to the
speeches made by Members cf tihe
Treasury Benches, I really fear that
Jhere is no  alternative to acecpt.ng
Mr. Mathur’s suggestion. 1 am quite
cJear that most of the Members of the
Congress Party have either not read
this Resolution or if they have read it,

they have not understood it. I admit
that my hon. friend Shri Govinda
Reddy gzot somewhere near it, but

having got on to the subject, for some
mysterious reason he pgot off it. As
far as I can see, this debate is now
rcoming a debate on the merits and
Tamerits of the Plan itself. That cer-
tainly is not the intention of this
Resolution. If you examine it, you
will find that it containe two points.
The first one is about the setting up
of a Commission in order to “review
the working of the Five Year Plan”.
I emphasise the words “working  of
the Five Year Plan”. So it is the
actual working of it that has to be
examined and not the merits or de-
merits of the Plan itself. The second
point is of eourse the suggesting of
“ways and means of making the Plan
more effective and popular”. That is
merely a corollary to the first point.
Why is it necessary to set up a Com-
mission in order to review the work-
ing of this Plan? That is the point
which Members on the other side
might legitimately have debated on.
But instead of answering that point
and arguing that such a Commission is
unnecessary or that it is harmful, they
merely go on taking a bligsful opium-
eator's attitude, that thix‘l’g are going
on fine and therefore there is nothing
further to be done.
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Now, if you will periait me, I wiil
quote a few sentences and they, I
think, will explain why it is necessary
to hage such a Commission in order to
review the working of this Plan. The
fact of the matter is, ac far as I can
see, there are very few people in this
country who are clear as to what the
achievements of the Planning Com-
mirsion have been, and what we have
iﬁcceeded in doing during the last

ree years in terms of the Plan, which
we have conceived. Now, il you talk
to the members of the Planning Com-
mission, they will tell you that everv-
thing is going fine, that we are doing
better than we have expected ete. ete.
On the other hand, if you go to the
critics of the Plan they will be equally
emphatic in condemning the Plan.
They will say that there is a shortfall
here and there is a shortfall there and
in fact, nothing at all has been done
and that the Plan is bound to fail.
Now, why is this difference of
op‘nion? It is becaure nowhere arve
we told clearly to what extent the
Plony bns been fulfilled and to what
extent it has not been fulfilled. Here
is a vamphlet published bv the Gov-
ernment of India “Progress of the
Plan”. I turn to the Preface and if
you will permit, T shall read two or
three sentences which will show what
I mean. )

Commission on

“The third year of the Plan will
end in March 1954. Although use-
ful results have been secured, the
greater part of the task remains to
be accomplished and the program-
mes to be carried out during the
next two years are larger in scope
ihan those undertaken during the
first three years. There is need,
therefore, for a sense of urgency
and intense effort on the part of the
administrations of the Central and
State Governments as well as the
people.” ;

And so it goes on. Later on it says:

“It has been cometimes suggested
that the present Plan is inadequate
because it is expected to raise the
national income by only 11 to 12

!
I

\
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per cent. above the level estimated
for 1950-51.” .

Nowhere among thezcz platitudes is
stated what has actually been achiev-
ed and what remains yet to be done.
Then I turn to page 31 of the pamph-
let and under the heading “Educa-
tion” they say:

“In the sphere of education, 1,368
new schools were started and 225
schools were converted into basic
schools.”

Now, does this mean that the Plan
has been fulfilled or has not been ful-
filled? This is answered nowhere.
The report goes on in the same way,
about village roads, village councils
and so on. I am making these re-
marks to show that what we really
wanl i3 not given here. We want to
know how much of the Plan has been
fulfilled. The Planning Commission
has not told us that so much has been
fulfilled and so much remains. They
give pages and pages of words, and
these merely evade the issue. But
whenever we read accounts or reports
of the working of plans in other
countries, like the plans in the Soviet
Union or the plans in Eastern Europe
—1 mention these countries because
these are the only countries which
have been having plans—you can find
out in a couple of paragraphs where
the plan has been fulfilled and where
it has been under-fulfilled or over-
fulfilled.

If it has not been fulfilled, what are
the reasons for the failure? Here, if
you go to one expert he will say that

it has been under-fulfilled in this
matter; if you go to the Planning
Commission they will give a vague

answer that it has not been fulfilled.
In fact, with due deference to the
members of the Planning Commis-
sion for whom I have the greatest
respect, there is complete confusion
and it is for that reason that we want
a Commission composed of Members
of Parliament and others to be set up
so that this House—I mean Parliament
which is the supreme body in this
countiy—gn? throniah the Memhers of
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Parliament the public at large, may
be given a very clear picture of the

progress. If we are not progressing
then we must know clearly the
reasons for our shortcomings and

what can be done in order to over-
come the obstacles. Now, I do not
wish to go into the question, as most
of the Members of this House have
done, whether the Plan itself is a good
Plan or not because that, to my mind,
is irrelevant so far as this particular
Resolution is concerned, but I would
like to show just one or two facts in
order to demonstrate that prima facie
at least, a case can be made out that
the Plan has met with obstacles. In
the first place, it is quite clear that
unemployment in this country has
gone up. Now, there may be reasons
for this unemployment; we are not
concerned with what the causes of this
unemployment are. But if you have
got a country which has got a Plan
for building up then it is guite obvi-
ous that you should be able, instead
of allowing more unemployment to
come in, to provide greater employ-
ment than what existed previously
and yet quite obviously that is not
being done. Now, here is a point
which clearly requires some kind of
an answer but to this day I have not
seen ahywhere explained why it is
that the new projects have not been
able to absorb the extra amovnt of
labour unemployed and instead of
that yvou get unemplovment going up
and up and up.

Surr GULSHER AHMED: It may be
due to the increase in population.

Surt SARDAR SINGH: If it is due
to increase in population then wvour
Plan should have provided for that.
Why has it mot done so?

(Interruption.)

Mr. DEPUTY
go on.

CHAIRMAN: Please

Surt SARDAR SINGH: I am not
suggesting that you may not have a
very good reason for that point but
all T am saying is that at least it is a
point which prima facie requires to be
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answered and that is not being ans-
wered.

Similarly, there is this point. In the
Budget which we have for the currefit
year, the Finance Minister had pro-
posed deficit financing to the tune of
Rs. 140 crores as is very well known.
Now, another Rs. 110 crores were sup-
posed to be raised by loans and so on.
In fact, I believe the amount of loans
raised has been only of the order of
Rs. 50 crores which means that you
should be having deficit financing of
something like Rs. 200 crores. But,
in actual practice, that is not the case
because it is clear from the closing
balance that not only have you got no
deficit financing but that actually you
have got your sterling balances which
are favourable and which you have
not been using; this means that you
have neither used the sterling
balances nor the rupee balances. Now,
this means, in other words, that we
have got plenty of money; we are not
handicapped on account of finance and
that finance is there for being utilised
for the development of this country.
In that cases, why is it not being utilis-

ed? The answer is that you have not
got projects which can absorb this
finance. Surelv, prima facie, one

weuld say that that onlv means that
the Planning Commission has been
caught napping. What has happened
is that we find ourselves with such
favourable finances on hand and yet
the Planning Commission has not
come forward with projects to be able
to absorb the money. Now, there
again, I wish to point out that it is
perfectly possible that the Planning
Commission may have a good reason
for that. All I say is that those
reasons are not being made clear.
They are not being made clear to the
country and you cannot expect to
create any enthusiasm in the public,
among the citizens at large, unless the
picture is made extremely clear. Now,
therefore, I wish to make it clear that
the reason why we, Members on this
side of the House, have come up with

a proposal that a Commission should
he set up is that we feel that in the
first place it is very necessary, if you

want your plans to be successful, that
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[Shr1 Sardar Singh.]
Members of Parliament who are the
representatives of the people, should
be kept clearly in the picture of the
da¥ to day activities. I do not mean
to suggest that the Commuission, which
we have proposed should be a super-
planning body as ctrtain other hon.
Members 1n the course ot their speech-
es have suggested-—I am not suggest-
1ng that—but I do mantain that a
very clear picture 15 necessary to be
given to Members of Parlhiament and,
through the Members, to the public,
of what 1s happening in the country
in order to be able to build up the
enthusiasm of the people so that the
Plan can be successfully fulfilled.
That 1s the only reason, why I wish to
support this Resolution. I would also
like to point out that since none of my
hon. friends on the other side of the
House has given a single argument
why such a Commis-ion should not be
appointed, I presume that they will all
join me 1n supporting this Resolution
for having such a Commission set up.

Surt GULSHER AHMED Mr. De-
puty Chairman, I would like first to
deal with the remarks of the hon
Member who preceded me. In this
connection, I would like to draw the
attention of this House to the speech
of the President in which he has made
a reference to the Five Year Plan 1
quote “The Planning Commission
have undertaken a revision of the First
Five Year Plan, particularly to provide
more employment” As hon Mem-
hers know, as soon as Government
came to know that m the country
there was an 1ncrease of unemploy-
ment or under-employment, they took
up the matter seriously; they invited
experts of the country. And most of
the Members know that these experts
cxme to Delhi and, after studying the
question, tendered their advice On
the basis of that advice, Government
is going to revise the Five Year Plan
and they are going to find out ways
uand means of checking this unem-
ployment. For that reason, the Plan-
ning Commission 1s foing to allot more
money The hon. Member has asked
why the Planning Commission had not
thought before that the population
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| would be increasing day by day, and
for the absorption of which they
ought to have devised some means.
May I draw the attention of the hon.
Member to the fact that in the I@ive
Year Plan itself, the Planning Com-
mission has recommended that some
ways and means should be found for
checking the growth of population
but knowing the social susceptibilities
| of the people 1n this country. they
were not very sfrong in recommend-
g that people in this couniry should
try to check the growth of the popula-
tion? There are, of course, so many
means by which the growth ¢f popula-
tion can be checked Un’octunoely,
what happens m this country 1s this,
that being rehigious-minded people,
we think that not to have children 1is
a sin and that to have children 1s a
blessing without knowing the conse-
quences of having more children,
without knowing whether we will be
able to provide them with food, cloth-
ing and education, so that the children
might become good citizens of the
country in the future. One of the
| reasons why unemployment has crept
up in this country 1s this, that there
1s a general tendency among the peo-
ple of this country to get everything
done by the Government, they do not
like to work but just want everything
to be done by the Government because
the country has become a free coun-
| try. They do not feel the responsibil-
ity of the citizens of a free country.
That 1dea and that feeling which
should be in the people of a free
couniry has not come in them

The second pomnt 15 that most of the
hon Members on the other side say
that the Plan is very good, everything
1s good but some how or other, “we
are not being consulted”...

SHrr S. MAHANTY: No, no, I pro-
test.

Mgr. DEPUTY CHAIRMAN: Please
g0 on.

Surt GULSHER AHMED: In other
countries what happens is that if there
1s a plan prepared by the party 1n
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power, the other parties always try to
give the maximum help in the fulfil-
ment of that plan. When the period
comes to an end then they try to judge
and see whether what they have en-
visaged in the plan has been fulfilled
or not. After that they criticise and
suggest ways and means of improving
it. The Plan period is not over. So it
is too early to think of appointing any
oiher Commission. The Plan was
made by a Commission of experts and
non-experts belonging to different
parties and to different walks of life.

So far as the Resolution is concern-
ed, I would say that, in view of the
fact that the Five Year Plan is going
to be revised by the Government—I
am sure that the revised Plan will
come before the House and the hon.
Members will get ample opportunities
to discuss the revised Plan and make
good and concrete suggestions—there
is no need of appointing a Commis-
sion. If the hon. Members are not
satisfied even with this they have got
other opportunities also. They can
put questions in Parliament. They
can move Resolutions on a particular
subject in which they are interested if
they find that the Planning Commis-
sion is not doing very well even after
the revision of the Plan. There are so
many other means open to Parliament
by which they can have control over
the functioning and the execution of
the Five Year Plan.

Now I would like to deal with the

point which Mr. Mathur has raised
about the machinery which is res-
ponsible for implementing this Five

Year Plan. He says that the machi-
nery is not very efficient, that it is not
very good. In this connection I would
tell him that this country has been
free only for five years. This country
had never had any experience of even
a small plan for doing any economic or
social good in this country and
naturally the Civil Service has never
been used to any kind of plan. They
are just learning things. It is well
known that by trial and error we
learn to do thing well. So we are in
the process of learning things. Most
of the hon. Members know that Russia
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was the first country in the world

~which made this experiment of plan-

ned economy with a view to distribute
the wealth of the country equitably
and justly. They had made their
plans but had done that by stages.
They could not reach the target by
the first plan. They went in for the
second plan and when they could not
completely achieve their object they
went in for the third plan. In Czecho-
slovakia the same thing happened.
After the coup they had their firsf
plan and after some time they revised
it and produced a second plan. It
must not be forgotten that it is a new
experiment which is being done in
this country. In a vast country like
ours there is mot one problem but
many. If the hon. Member makes a
close study, there is evey problem in
this country, social, political and
economic and vaiicas other relating
to life and everything has goi to be
attended to. To do that thing natural-
ly one requires efficient and expert
people. It is nct a layman’s job.
Members of Parliameni cannot say
that they know everything and that
they can solve all the prcblems. T
do not think that by appceinting a
Commission consisting of Members of
Parliament and non-Members any-
thing can be done so far as the work-
ing of the Five Year Plan is concern-
ed.

In this connection I would like to
just make a reference to some of the
works that have been done under the
Five Year Plan. There is the pam-
phlet which I hope most of the hon.
Members have been supplied with.
The title of that pamphlet is ‘Building
New India’. There it has been given
what are the works which have been
completed, which are still to be com-
pleted, how long it will take to com-
plete them, what is the money which
is going to be spent and what part of
them, if any, has been completed. So
the charge that some hon. Members
have made that the Government is
not furnishing full information to the
people is not fair and it is not correct.
So far as it is possible they are doing
it. Probably the hon. MembYers know
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[Shri Gulsher Ahmed.]

that in  the Congress Sessions in
Hyderabad and Kalyani they had tried
to show to the people who came and
gatheged there, what things they
wanted to do and what had been done.
They had tried to explain the whole
working of the plan.

In respect of the Civil Service, we
the members of the Congress Party
I}ave agreed that there are certain
rules of procedurs2 which are outmod-
ed and that they should be changed
and to that effect at the Kalyan' Ses-
sion it was declaresi that we were
shortly going to appoint a committee
to see how far the rules and proce-
dures of administrative machinery
could be changed in order that wo-k
could be done quickly and effectively.
So far as that complaint of the hon.
Member is concerned, the Government
knows it fully that there are certain
difficulties on account of the present
rules and regulations, but they cannot
be changed overnight. It is a very
big question and it must be referred
to some committee to examine the
whole question. The present adminis~
trative system has been working for
the last 200 years. There are so many
rules and there are volumes of books
containing these rules. So the Con-
gress which is responsible for the
governance of this country has made
the declaration in the Kalyani Session
that they feel that there are certain
procedures and rules which require re-
placement and amendment and they
have declared that they would shortly
appoint a committee which will go
into the whole question and see what
are the rules and procedure that can
be amended so that things can be
done quickly and efficiently. So, so far
as that part is concerned I think my
hon. friend will be satisfied that, when
this whole question will be discussed
and amendments and changes will be
made, naturally the working of the
Five Year Plan will also benefit by
those amendments and changes in the
rules and regulations of the adminis-
tration.

After that T would just like to reply
to my hon. friend Mr. Mahanty. He
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said that this Five Year Plan had not
opened up more avenues of employ-
ment. I was really surprised to hear
this because my hon. friend comes
from a place where the construction of
a very big project, the Hirakud Dam,
is going on and where thousands and
thousands of people are employed. I
had been to the Damodar Valley Pro-
ject. I have seen the seven dams
which are under construction and in
which thousands and thousands of
people are employed. There is the
Bokaro thermal station which is sup-
plying electricity to the Damodar
Valley Corporation and it is expand-
ing with a view to supply electricity
to the Sindri Fertilisers and to so
many other projects, for example, the
Cable Factory which is going to be
constructed. There are so many other
ovojects where thousands of people
are working. When such is the case,
1 do not see how my hon, friend says
that this Five Year Plan has not open-
ed more avenues of employment for
the people of this country. I ask my
hon. friend what would have happen-
ed to these people in the absence of
any plan in the country. The position
of unemployment in this country
would have been more chronic and
more disastrous.

In the end I would say, Mr. Deputy
Chairman, that in view of the fact
that the Government is going very
soon to revise the Five Year Plan—
and naturally it will come before this
House—I do not think there is any
necessity for appointing any Commis-
sion to go into the question to find out
the defects in the working of the Five
Year Plan.

With these words I take the seat.
Thank you 30 much.

Suri GULZARILAL NANDA: Mr.
Deputy Chairman, so far as the under-
lying purpose of the Resolution is
concerned, there can be no difference
of opinion; there can be no disagree-
ment. Who will not want, in this
country or in this House, to see that
the Plan is made effective and popu-
lar? We are all anxious to make it
more and more effective and more and
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more popular and efforts are being
made towards that end. I cannot
claim that everything possible is being
done. I am aware of the fact that
much more remains to be done. But
mv only complaint is that the Resolu-
tion, the specific method proposed in
the Resolution, will not help the hon.
Member or us to realise that aim any
better at all. I believe, there are
other ways. There are other methods
which may be more capable of achiev-
ing the same purpose that the hon.
Member has in view. Therefore, this
Resolution has to be opposed.

I have listenad to the speeches made
on the floor of this House with care. T
was waiting for some indication as tu
the nature of the urge for setting up
such a Commission. I was on the look-
out to find what really was the pur-
pose, what really was the utility of
such an arrangement. I sought en-
lighwenment about the good that such
an arrengement could do. What is it
that we are going to gain by it? What
shall we lose if we do not have it? 1
am very sorry to say that I received
no light on that aspect—the real, im-
portant, crucial aspert of the whole
Resolution,

My friend opposite—I think it was
the hon. Member Shri Sardar Singh—
questioned this side of the House and
said that no Member had shown why
this suggestion should not be accepted.
Really, the burden was on that side—
the hon. the mover of the Resolution
and others who supported it—to show
what good it will achieve and what
purpose it will serve. And whatever
has been urged later on in support of
the Resolution does not furnish really
any cogent reason for accepting such
a proposal. I am not going to say
that whatever was said in this House
was useless. I am prepared to admit
that very uceful suggestions have been
made and very sound ideas in some
resperts have been thrown up. I
would like to benefit myself from all
those suggestions, but the question is
whether all that material put together
makes out a case in support of this
proposal. It does not do that.
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We were not supposed to take up
i{he gquestion of the whole basis cf the
Plan—the merits of the Plan. That
has been acknowledged by a friend
opposiie. But as a matter of fact we
did nothing else, or at any rate, for
the most part we were questioning the
fundamental basis of the Plan. For
example, should there be a radical re-
organ:isation of our land policy, of our
land system? Well, I want a radical
reorganisation. We have made pro-
posals to that effect and in course of
time we would like to do much more.
But is that the question which this
Commission that is proposed, is going
to tackle? I am afraid that this Com-
mission will not be in a position to do
SO.

Similarly, there was the other ques-
tion about foreign capital. Apart from
the merits of the Plan itself we have
dealt with many things which are cut
side the Plan—the political implica-
tions, the question of teachers strike
and so on. All these things, I believe,
really do not come within the purview
of this discussion. There was the
question of panchayats—whether we
should have them and use them more.
Certainly, I agree that we should use
them much more. We should built the
Plan from below and the panchayats
should be the central agency for that
purpose so far as the rural areas are
concerned. But is that matter going
to be dealt with by this Commission?
Then, about the size of the Plan, I
agree, we should have a much bigger
Plan. But is that Commission going
to settle the size of the Plan?

An hon. Member on that side brought
up the question of Irrigation and
Power. He said that there should be
minor irrigation. We have plenty of
minor irrigation works—Rs. 112 crores,
and in addition we have Rs. 40 crores
for scarcity areas. He said that the
Commission could be useful for the
purpose of settling the height of the
dams. It takes years and years for
engineers, with consultants from out-
side and experts of all kinds, to come
to a decision as to what is the appro-
priate height—whether it should be five

/
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[Shri Gulzarilal Nanda.]

feet more or five feet less, It is a
highly technical matter. Is this Com-
mission consisting of Members of Par-
ligment and some people from cutside
going to decide such a technical matter
as that? They will have {0 go to rollege
and learn engineering and spend some
years on projects before they can
attempt to do that. In the meanwhile
five projects will have been gone
through. Therefore, no Commission
could ever attempt such a thing.

Then there was another thing. The
hon. Mr. Ranga pointed out that there
were several schemes which somebody
had proposed and that they were mnot
included. Another hon. Member on the
other side—I think the hon. the mover
of the Resolution himself—drew our
attention to the fact that in the case
of certain areas which were really
entitled to inclusion on the ground that
they were scarcity areas. ....

Sur: H. C. MATHUR: On a point
of clarification, Sir, I never said that.
What I just pointed out was about the
working of the Plan, what was actually
wrong with the machinery, and that
they did not know what they were
doing. I never asked to give a scheme
here or a scheme there. I only pointed
out that machinery was not function-
ing properly and well and that it
should be reorganised.

Mg. DEPUTY CHAIRMAN: You said
for an area of 60,000 sq. miles......

Surr H. C. MATHUR: 1 said about
the scarcity areas. What I said about
the scarcity areas was that the Planning
Commission must do something about
the scarcity areas. It was very good
of them that they had sanctioned 24
schemes. 1 said they had sanctioned
Rs. 2% crores for the scarcity areas but
they never knew that this money was
being spent not in the scarcity areas
but elsewhere. I never asked that
money should be sanctioned for this
or that scheme. All that I wanted to

|

|
\
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say was to point out that the Planning
Commission was not having proper
personnel and machinery to know
what they were doing. That was my
poini.

Mr. DEPUTY CHAIRMAN: You alse
mentioned that out of the 36 schernes
only two schemes were in the scarcity
areas.

Sur; H. C. MATHUR: 1 said,
even one,

not

MRgr. DEPUTY CHAIRMAN: That is
what the hon. Minister is referring to.

Sur1 H. C. MATHUR: Npo, Sir. The
hon. M.nister -ays tihat 1%asked for
more schemes exactly on the lines of
Mr Ranga. Mr. Ranga wanted a
certain project here and a certain pro-
ject there. I never asked anything hke
that. I never asked for any revision
of the Plan, any project, any scheme
or any money.

Surl GULZARILAL NANDA: Sir,
really there is no occasion for any kind
of dispute here. I also was not casting
any reflection on the hon. Member that
ne wanted something for himself or
for his area. What I was trying to
bring out was that in the Plan in
certain areas schemes were not pro-
vided for although they might be en-
titleq to a higher priority and that was
exactly what the hon. Member wanted
to make out that certain schemes were
given to certain areas which possibly
did not deserve them, because the Ad-
ministration did not know enough
about the conditions there. Now the
point that I was making is this. Will
this Commission—when the Adminis-
tration in that State, the M, L. As. and
all others concerned could not do this
properly—consisting of five or ten
people from here along with a few
people from outside be able to go to
that area—the Rajasthan area or the
Andhrg area or anywhere—and decide
as to what kind of schemes should be
excluded and what should be taken
up? My point is that it is not a task
which can be performed adequately or
at all by a Commission of this kind.
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SHrr H. C. MATHUR: I may be per-
mitted to make this clear. I never
suggested that this Commission which
was being proposed would go into all
these things. My only point was that
the Planning Commission had not got
the proper administrative machinery
and that was all that I suggested.

Mgr. DEPUTY CHAIRMAN: You
have mentioned it, Mr. Mathur,
Surr GULZARILAL NANDA: I do |

not hold any brief for the Planning
Commission in the sense that every-
thing that has been done by or through
the Planning Commission is perfect. I
will come to that. Much improvement
remains to be effected. A good deal
of improvement is still due. It means
that some other arrangements, certain
change of machinery, etc. have got to
be made so that these difficuliies may
be removed. I entirely agree with that
position. But to have a Commission
like this, it will require a large number
of experts and administrators, and this
Commission will become a much big-
ger Commission than the Planning
Commission. 1 do not doubt the capa-
city of our Members of Parliament to
understand, to interpret and to analyse
the various factors. They will do all
that. They are all capable of doing
that, because it is their job., It is their
knowledge of things that we require
in a greater and greater measure. The
only point was that, if they tried to
tackle all these things, each scheme
would require a Commission, and there
would have to be hundreds of Com-
missions in order to deal with a hundred
things. But they are not a hundred
bt many more schemes, and it will
not be possible for a Commission like
that to deal with everything. I am
assuming that what was urged in the
course of the discussion was that this
proposed Commission would be able
to remove the difficulties. Otherwise,
it would hardly be relevant. There-
fora, it is that I am trying to make
out that it will not be possible for them
to do that. Nandikonda was brought
up. whether there was any delay, on
account of whose action. and all that.
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Questions can be asked about it in Par-
liament, and answers should certainly
be given, but a Commussion will not
be needed for the purpose of finding
out whether the engineers in the
Hyderabad side or Andhra side gre
procrastinating or delaying matters.
The more relevant thing to consider
would be the question of the working
of the Plan, and if it can be gshown
that the Plan is not working satis-
factorily and that there are ways of
improving its working, certainly that
can be the basis for making the sug-
gestion that is contained in the Resolu-
tion.

Some hon. Members implied and
stated that there was no progress at all,
that nothing was happening at alt and
thai the plan was not popular and not
all efiective. That is not true. It will
take some time for me to say from the
var cus revorts and materials that T
have got how we are going ahead, how
we are making progress. For example,
in the case of fcod This was the
sorest thing for the nation to be not
sure of the next day and of what would
happen to them so far as food require-
ments were concerned. Today we are
free from this anxiety. Is it such a
small thing? This is a very substantial
gain. Much progress has been made
in agricltural production and in indus-
trial production also. I have got some
figures. Against the target of 7.6 mil-
lion tons of more food production, by
1952-53, 4.4 million tons of additional
production was achieved. The first
estimate of grains and pulses in 1953-54
shows an increase of 8 million acres or
5.8 per cent. increase as campared to
last year. This reduces our dependence
on imports. While in the calendar
year 1951, 4.75 million tons of food-
grains were imported, in 1953 only 2
million tons were obtained, and con-
sequently there was a saving of
Rs. 130 crores in foreign exchange.

SHRI S. MAHANTY: May I ask a
question?

Mr. DEPUTY CHAIRMAN: At the
end,
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" SHRT GULZARILAL NANDA: One
hon. Memover—I think it was Mr.
Sardar Singh—asked, “What is this
Plan? We have seen some plans of
other countries, where you know, from
the data given, what has been done,
what is being done and whether the
targets have been realised, but we do
not get any information here.” 1 am
prepared to acknowledge this fact that
we have not achieved the same per-
fection, the same standard of refine-
ment, the same accuracy in evaluating
the progress of the Plan and giving to
this House and fo the people in precise
terms and in percentages as to how far
we have achieved the targets. We have
not been able to do if in several dir-
ections, in several matters, but we are
trying to improve the position. But,
any person who reads these reports
will be able to gather a sufficiently
clear idea of the progress that is being
made and he will also find that in
several matters figures are given about
the extent of the achievement, and it
is not all quite so obscure as the hon.
Member intended us to believe. For
land reclamation 1 have gof the figures.
Against a target of 14 lakh acres, five
lakh acres have been reclaimed in the
first two years. This is only illus-
trative. We have given various facts
and figures which will enable any per-
son, who is keen on it, to understand
the degree of progress that is being
made. He will not be entirely dis-
appointed. I am just explaining the
directions in which we are making
headway. One is food. The other is
raw materials, without which our in-
dustries would not have been running.
We all remember what was the plight
of our industries previously because
they were not sure of the availability
of raw materials. Today the textile
and other industries are working al-
most to full capacity, because they are
sure of their raw materials. That is
a very substantial gain and it has
helped us in various directions,

Commission on .

Hon. Members mentlioned industrial
production. Of course, nobody can
deny that industrial production has in-
creased. Apart from the figures—133 or
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137 whatever the index is—the fact is
there patent. One can compare this
with the conditions experienced in the
earlier years.

Surr S, MAHANTY .
sugar?

What about

Sur1 GULZARILAL NANDA: Apart
from sugar, there are other things in
which I will not be able to show some
degree of progress. In sugar also, com-
pare the quantity that is being pro-
duced with that produced previously.
The quantity has definitely increased,
but along with that our appetite for
sugar has also increased. But we will
see that our capacily to produce sugar
is also increased. Industrial production
has  ncreased. We have got numerous
projects in the public sector which are
making progress, salisfactory progress;
so also in the private sector efforts are
being made. In the case of the public
sector too during the last three years,
we have not proceeded on any pro-
portionate basis. We have done less
than what should have been done say
in three years—three-fifth of the plan—
we have fallen short of it. In the
same way in the private sector and
the reasons may be, of course, different.
The question of resources comes in
there more but taking all the figures
of expenditure under the Plan one fact
will strike you that although we fall
short of what might be expected on
a proportionate basis, we have been
stepping up the expenditure from year
to year. That is a very important fact
and in that lies the hope that what is
expected of us in subsequent years is
now very likely to be achieved. I could
give those figures in simpler form. I
reckon that the expenditure in the
first year was about an eighth, in the
second year about a sixth and in the
third year, as is estimated, will be
about a fifth which means that about
half has been accomplished.

[Tue Vice-Cuaiaman (Sury B. C.

GHOSE in the Chair.]

But we have been steadily upgrading
the capacity to spend and in the next
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two years we have to spend very much
more. I realize the magnitude of the
task but the fact is that we have been
making progress, we have improvey our
administrative capacity and 1emoved
bottlenecks. We are encountering
difficulties and problems and we deal
with them as they arise. And there, I
believe, is the reason for the optimism
that in the course of the next two years
our performance will be at a much
bigger rate than it has been achieved
so far. I cannot promise with absolute
accuracy whether the plan will be cent
per cent or 95 per cent. or 99 per cent.
achieved, but it will be very largely
achieved. That is the hope and that
will be our effort.

I gave some idea of how we are go-
ing on with the working of the Plan.
Regarding the question of making it
popular, some hon. Members said that
they did not see any enthusiasm. that
they had gone to some places—I do
not know to which places they had
gone and where they did not find such
enthusiasm—but there are many of us
who move about in the country, who
meet large numbers of people and can
bear witness to the fact that whatever
the imperfections may be on our
side and on the side of the Gov-
ernment, the Plannirs  Commis-
s‘on and others so fer as the people
are concerned, their enthusiasm is
boundless. And not only enthusiasm
in some vague terms. There is almost
a kind of determination to make good
the opportunity that freedom has
brought, to make something out of it.
There is that very great keenness and
eagerness and we are turning it into
some good purpose but not fully. We
have to do much more. In the course
of my tours, I saw our exhibition train.
at several stations. I found. it was not
possible to cope with the number of
visitors who wanted to see the Plan
and understand it, and everywhere that
has been the experience. Maybe we
have not been able to meet the demand
for literature. We have produced socme
literature but the demand is really go-
ing ahead of the supply. We are trying
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to make an effort in that direction also.
The Ministry of Information and
Broadcasting has a separate unit creat-
ed for this purpose. Money has been
provided for it and an integrated
scheme has been sanctioned and I be-
lieve that much more will be done in
that direction also. But I must admit
that when I say all this in support of
the contention that progress has been
achieved, I shall not be held to say in
reply that we are quite satisfied with
the progress. Personally I am very
much dissatisfied. I believe that very
much more has to be done and when
some hon. Members there said that they
want to bring up this proposal in order
to strengthen our hands to help us to
accelerate the working of the Plan. I
would welcome that and I would be
eager also to co-operate with them.
The question is whether the proposal
does that; whether it has the effect of
accelerating the Plan in any way. to
any degree. If it were so the proposal
would be welcomed but I am afraid
that it cannot have that effect and I
have explained some of the reasons.

Now I come to the matters which
were brought up in the debate with
regard to the working of the Plan itself
and then judge whether the proposed
Commission will help us to deal with
those difficulties and bottlenecks and
impediments in the way of the proper
implementation of the Plan. I am not
quite satisfied generally—I am parti-
cularly dissatisfied regarding certain
sections and sectors of the Plan. For
example, hon. Mr. Malkani spoke about
cottage industries. Several others also
spoke about it. I have no hesitation
in admitting that we have not made
as much progress as we should have.
I do not want to enter into all the rea-
sons, In rertain matters we have not
made enough progress and we are con-
scious of that fact and we are trying
to make up the deficiencies which are
responsible for that lack of progress.
We are trying to do that as much as
possible. Take Basic Education. There
are several other directions also and
whatever is responsible for lack of
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progress 1n that direction 1s being ex-
amined and any suggestions by hon
Members here or 1n the other House or
anywhere el.e will be extremely wel-
comg in order to help us, but this can-
not be done by a Commission I will
explain : ow a Commi-sion will be less
useful than a large nu nber of Members
of Parliament co-cp-rating aaa col-
laborating 1n that work The examples
that were given are lack of resources
esbarticularly 1n the case of States It
1= true that there may be some diffi-
+ ‘“es about resources 1n some States
—unc, 211 It i1s an uneven pesition
5 r = of the S ates are having more
¢« 1 ¢ Hies than others In several
¢ 180> efforts are being made to improve
'y vosttion The gquestion of resources
—vwhether a particular State can have
more taxes etc will not really be a
matter for a small Commission to
handle There 15 the Taxation Enquiry
Commuttee wnich 1s looking 1mto all
that Therefore, this question of re-
sources on which a great deal of em-
phasis was laad will not be a matter
for the Commission I must personally
also try to emphasise that fact that the
matter of resources 1s an extremely
important matter for us This Plan
18 a very modest plan, we want {0 raise
the resources for the Plan very much
more and we must have more resources
and we must explore the ways and
means to try to get those resources
ard any suggestion that can help v's In
that connection will certainly be ugh-
ly welcome

There was the question of adminis-
irative machinery We are also deeply
keenly, acutely conscious of the defects
of the administrative machmery The
Planning Commission’s report may be
referred to for evidence of that real-
1sation A number of recommendations
have been made Numerous defects
have been examined and have been
pointed out there and recently, hon.
Members must be aware of the fact,
the Prime Mimster himself has heen
emphatically pointing out those defects
and has also taken certain steps to
remove them but could the adminis-
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trative machinery be examined by this
Commussion? This will certamnly be a
task very much beyond it Even the
Planning Commission 15 finding 1t hard
to deal with all the administrative pro-
blems and a Commission of this kind
and of this size will not be able to ad-
vance the cause or improve the ad-
ministration very much About the
question of unemploymen , I will not
challenge the statement that the posi-
tion 1s really somethmmg very unsatis-
factory We have much more un-
employment now than we should have
We should have no unemployment at
all

6 PM in  the country But
the question that we
have to tace 1s whether we are

not taking any steps to improve the
postfion 1n this respect The recent
additions and readjustments of the Plan
were all intended to meet the situation
arising out of the worsening situation
1n respect of unemployment Maybe
that we have not dealt with it com-
pletely, that we have not been able to
conquer this problem of unemploy-
ment. But no suggestion has been
made beyond what we are already
aware of and are {rymg to carry out
ourselves If the problem s so bhig
that a single olan 1s not able to or cap-
able of dealing with 1t eflectively, then
it 1s not the fault of the Plan, 1t1s the
fault of the situation We cannot undo
the wrongs and neglect of centuries
It 1s true, these things will have to be
done 1n a much more aggressive way.
I admit that Much more will have to
be done But the fact that there 1s
unemployment and we have not suc-
ceeded m eradicating it is not really
something that can be brought as a
reason for setting wup a Commission.
We discussed the question f unemploy-
ment mm this House and in the other
also and we have had a number of
suggestions and all these are being ex-
amined with a view to their being
availed of

The question of cottage industries is
there I refer to it because some hon
Members said that we should do much
more for them The question of foreign
experts was also mentioned in this con-
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text—also that the Prime Minister con-
sulted the experts and fclt that every-
thing was all right. But the very fact
that we get these foreign experts shows
how keen we are to take help from
every possible source. But this matter
of foreign experts is noi really the
matter under discussion. I only want-
ed to clarify the position. There were
several other things mentioned—the
use of power, local works ete. ete. In all
these questions I apply the same test.
Are we going to be better off very much
by adeopting a machinery of this kind,
for the purpose of removing these de-
fects and improving the position in this
respect? I do not think so and I hope
hon. Members will agree with me that
that is not the proper course to be
adopted.

But the question still remains. I
have not answered the whole question.
Hon. Members will ask me, “On the
one side you admit that things are not
moving in a perfect way, that there
is room for dissatisfaction. What are
you doing about it?” Sir, it is my res-
ponsibility to say what should be done.
I will in the first instance bring to the
notice of the House the fact
that when the Planning Commission
was set up, the very Resolution which
set up the Commission defined the
scope of the work of the Commission.
There were iwo spheres of its activities.
One was the formulation of the Plan
and the other its implementation. Re-
garding the implementation of the Plan
they state it in very clear terms:

“The Planning Commission will—

(4) indicate the factors which are
tending to retard economic, de-
velopment, and determine the
conditions which, in view of the
current social and political situa-
tion, should be established for the
successful executiopn of the Plan;

(5) determine the nature of the
machinery which will be necessary
for securing the successful imple-
mentation of each stage of the Plan
in all its aspects.

136 CSD.
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(6) appraize from time 1o tunme
the progress achieved in the exe-
cution of each stage of the Plan
and recommend the adjustments of
policy and measures that sush
appraisal may show to be neces-
sary; and

(7) make such interim or ancil-
lary recommendations as appear to
it to be appropriale, ete. ete.”

Thus it will be seen that this is a very
clear direction to the Planning Com-
mission. This becomes an important
duty of the Planning Commission. But
that was not all. Government then
proceeded to take another step. They
decided to set up the National Develop-
ment Council. This National Develop-
ment Couancil was set up by the Reso-
lution of August 6th, 1952, to review
the work of the Planning Commission
from time to time, to consider im-
portant questions of social and economic
policy affecting nat:onal development,
to  recommend measures for the
achievement of the aims ang targets
set out in the national Plan, including
measures to secure the active co-
operation of the people and so on. So
there is already thi» machinery. That
machinery has been set up in order to
carry out these dircctions. The Plan-
ning Commission nas made its own
arrangements. 1t nas various divisions
manned by experis who participated in
the task of formulating the Plan and
have turned their attention now to the
question of the implementation of the
various proposals made in the Plan.

But even that is uot sufficient. We
are having consultations with re-
presentatives from zll the States re-
garding the progress of the Plan and
on specific prob’eros. We have been
going to the Stafes, talking to their
representatives there, to the Ministers
and others. But that is not enough too
because actual inspection at the spot
and actual contacts are necessary. For
that purpose we have appointed ad-
visers, capable people of great ex-
perience—administrative experience im
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the services. They go out to the States
and talk and discuss with the people
there and see things for themselves
ande give such guidance and help as
they can and they give us reports as
to how best things can be {urther im-
proved. They have been to most of
the States and to some of the States
twice. We have also a Land Reforms
Committee, a machinery for evaluating
the work of the Community Projects
and so on, and there is the National
Development Council on the top of
1t all. Besides these, in the States
they have their own implementation
machinery. I am not prepaired to say
that it is fully sotisfactory. In some
States it is better than in others. In
several other States nothing very much
has been done. It has all to
be done. The States should set
up appropriate active planning imple-
mentation set-up, wherever it does not
exist. That is a direction in which
things should improve. But many
States have a satisfaciory set-up at the
State level. and some at the district
level and at lower levels also, parti-
cularly in the case of the Community
Projects.

We in the Planning Commission do
feel that all that is not enough. More
has to be done. We ourselves feel it.
We see conditions around us and the
nature of the difficulties that arise and
we have acknowledged these difficult-
ies in the various reports. We have
not made any secret of these things.
We know that things are not alto-
gether all right everywhere and that
more has to be done and we have
thought of measures through which we
shall make up these deficiencies. In
these measures the role of Members
of Parliament is very important and
very vital. In many things that we
have to do, we think we should get
much more help from Members of
Parliament, in this House and the other,
than what we have been getting so far.

Not that we have been neglecting
this aspect altogether. In the case of

| COUNCIL ]

)]

|

Working of Five Year Plan 1238

the Community Projects, sixty-six
Members of Parliament have been
associated for discussion and consulta-
tion and we ourselves have been taking
the help of Members of Parliament in
various other matters but that is not
enough. Members of Parliament are
associated in the States too, to an ex-
tent but not enough. We think, that
we should devise ways of more effective
participation by Members of Parlia-
ment in the work of implementation
of the Plan. If we appoint a
Commission like this, what will happen
is that it will mean loss of interest
among the Members of Parliament
rather than creating more interest. If
a few Members are set aside for this
work, the others would think that there
15 a Commission functioning which
will do its job; the best thing is to wait
for its report which may be submitted
after a very long time. So this will
reduce the interest that Members of
Parliament take and, therefore, it will
be of great disadvantage to the Plan
and to the Planning Commission. It
may also—I hope it will not and of
course, such a thing is not going to

happen anyway—possibly reduce res-
ponsibility at other levels. There are
now some people looking after this

thing and such a Commission will
divert attention, Thig is not ihe time,
when we want our attention to be
diverted by starting any kind of en-
quiry. Still, Members of Parliament
have to perform their function. In the
first place, they should have much
more of information than we have been
able to give them; we are giving in-
formation but that is not enough; they
should have much more detailed in-
formation. I think that is to be done.
This question of implementation is a
ggebtinuous funct.on. We have to keep
the Plan under review continuously and
in that task of keeping the Plan under
review. Memberg of Parliament must
be fully associated. We have now got
an Advisory Committee; we had panels
at the time of preparing the Plan but
we have not used them afterwards very
much. There are a very Iew Meémbers
of Parliament in the Advisory Com-
mittee and we should re-constitute that
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apparatus by associating more Mem-
bers of Parliament so that they can
be with us much more in discussing, in
considering and examining the Plan
and thereby helping us to improve
things and remove the obstacles. We
should have groups of Members who
will take special interest in selected
problems in selected spheres and, in
association with the Planning Com-
mission. They could visit the various
projects and study them. This will be
a proper specialisation, a proper divi-
sion of work and the Members c¢f Par-
liament can make a much bigger con-
tribution. We want the contribution
not only of four or five Members of
Parliament who will be on such a
Commission but we want the contribu-
tion of every Member of Parliament
and we do not want to be denied that
advantage. Therefore, the idea is to
enable the Members of Parliament to
play their part effectively for which
purpose they should have information;
for that purpose they should be asso-
ciated continuously with the work of
the Planning Commission particularly
because the second plan will have to
be evolved. We have to stert
evolving the machinery. Therefore.
this is the way, 1 believe, which will
be more effective in making the Plan
effective and popular than the way
suggested in this Resolution,

In addition fo that, Members of
Parliament should take much more
interest in the work in the States.
That should be made possible. In
some States there are committees of a
large size but really they cannot func-
tion that way. There should be sub-
committees of these committees or
some other ways should be found by
which more Members of Parliament
can be more actively associated in the
different States,

These are some of the ideas; it will
take t0o0 much of time for me {o elabo-
rate the various ideas which we cculd
employ and which we could work out
for purposes of achieving this onject. I
have givem some hints, some directions
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in which our mind is working and
when they crystallise we may be able
to place them before the House.

[ have deait with both the things,
the objections that we have to the
course suggested in the Resolution and
what we ourselves have to offer for the
purpose of achieving the object that
the hon. Member has in view. We need,
as I said, help from every source and
the hon. Members here as well as in
the other House can furnish a great
deal of he¢ip to us in the task of making
the Plan more effective and more
popular and we will, Sir, fully utilise
a’l those potentialities.

Surt H. C, MATHUR: Mr. Vice-
Chairmarn, I must express my deep
gratitude for the support which has
been given to this Resolution not only
by all sections in the Opposition but
even by distinguished hon. Nembers
like Prof. Malkani, Prof. Ranga and
Major General Sokhey and I am also
grateful to the hon. Minister for Plan-
ning for giving due consideration and
explaining his viewpoint.

I am afraid that there has been some
misunderstanding in the mind of the
hon. Minister while he was dealing
with this Resolution and was disposing
of certain arguments. He argued at
great length and wanted to convince
the House that he had better methods
to suggest for the association of Mem-
bers of Parliament and he also elabo-
rated them to an extent. My purpose
in bringing forward this Resolution is
not to seek any association of Members
of Parliament. When I say this, I do
not mean that the association of Mem-
bers of Parliament would not be healthy
and welcome but the purpose of this
Resolution is entirely different. I
should like to know how the appoint-
ment of this Commission in any way
debars the hon. Minister from seeking
the association of Members of Parlia-
ment in the way he is thinking of.
This Resolution does not ask him to
stop seeking the association of mem-
bers of Parliament. The purpose of
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this Resolution is very clear and it is
almost obviogs and I do hope that
the hon. Minister will take into con-
sgleration the fact that not only all
the sections of the Qpposition but other
Members have also given their full and
hearty support to this Resolution. Dur-
ing the speech that I made while
moving this Resolution, I spoke for
about half an hour, not for one mo-
ment did I devote my time 1n telling
the House and the Minister about any
alternative approach or any alternative
plan because that is not within
the scope of this Resolution. The
Resolution only demands the appoint-
ment of a Commission to review the
working of the Plan and all I said was
only to the effect that there were con-
ditions at present which demanded such
a course. When I claborated my point
and gave instances they were all to
this effect and to this purpose only. I
only made out a case showing the con-
ditions prevalent. I agan wish to
repeat, as I said at the very outset
that the purpose of this Resolution
was not to hurl and to heap accusations
on the Government. Maybe that the
Government has been doing their very
best but all the same, the fact remains
that there are conditions, which I
mentioned in the course of my speech.
which do demand that a review should
be made and that we should find ways
and means of making the Plan more
effective, more purposeful and more
popular. As a matter of fact, it has
been conceded even by the Govern-
ment—they admitted it—that the Plan
was not being implemented properly
becavse of the administrative riachin-
ery not being properly tuned to it.
Now they are thinking what should be
done about it. The hon. the Prime
Minister, who is more anxious than I
am because the responsibility rests on
his shoulders, thought about the way

and he appointed an officer, Mr. A.
K. Chanda, to go into lhis matter and

this was also mentioned by the hon.
Minister for Planning. But my con-
tention is that that is not the proper
thing to do and “hat will never ensyre
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any proper implementation of the Plan
and a proper revision of the adminis-
trative machinery. That is my point,
and that is why I think a Commission
of the type which I envisage and which
I suggest and which I support will be
a better agency to advise the Govern-
ment on this point. Among individual
officers more capable than Mr. Chanda
possibly—I do not as a matter of fact
doubt his abilities—was Shri Gopala-
swamy Ayyangar and he suggested
certain administrative reforms here at
the Centre. - Then followed Mr. Gor-
wala. He made a report and that is
again in the cold storage, He has

definitely made a reference to this
patticular problem. Again we have
another expert from  outside—I

don’t mean to suggest that I am against
foreign experts. These two Indian ex-
perts have gone their own way. That
expert from outside is Mr. Appleby
and he also submitted his report and
bhe has again come to further advise the
Government and thereafter follows Mr.
Chanda. My definite opimion is that
all these reports will go the same way
as the previous reports have gone, and
we must not forget that Mr. A, K.
Chanda, with all his abilities, cannot
tear himself away from his past back-
ground He cannot get himself dis-
sociated from his lifelong training and
certainly he is not a proper person who
can advise the Government in this
matter. He can definitely be a very
useful member of this Commission. We
must bring about a fresh outlook on
this matter. People who have got ex-
pert administrative knowledge and
people from the public sector, who live
in the midst of the peonle and their
difficulties, who know where the lacuna
lies, who understand the difficulties of
the people. will be able to advise you
hetter, as to how the administrative
machinery can be set right. That is
why, I suggested this Commission.

The hon, Minister in his opening re-
marks said that no arguments have
heen given for the appointment of this
Commission As a matter of fact,
my whole speech was devoted o it, I



Comm.ssion on

1243

never suggested aay aliernative pro-
gramme and I never suggested any
alternative schemes. I only told him
what are the conditions. I madc a very
restrained speech of course and I gave
ony facts and figures which would
cnabl: the Government to appreciate
and undcrstand my viewpoint that in
sp te of possibly all their very best
efforts, the Plan 1s not being imple-
mented as 1t should be implemented.
I gave them concrete mstances for that
very purpose and my suggestion was
that this Commission should be ap-
pointed and I have advanced you fur-
ther reasons why it should be there

All the hon Members from the Con-
gress side, except the Minister, who
spoke, gave absolutely no reasons what-
soever against this Resolution. There
was, of course, one objection and a very
relevant objection which was made and
that objectton was that if in the nuidst
of the cris's we appoint a Commission,
the attention of the Members would bhe
diverted. That is of course a relevant
objection, but my feeling is just the
other way round It would not divert
in any way the attention of the Mem-
bers It will make them more alert
They will get themselves prepared and
get ready to help and assist this Com-
rmiss on  There are certain d.fficulties
which they cannot themselves get over
and if they have nothing to be frighten-
ed of, if thev do not fear being put
under an examination by an expert
body, by administrative experts as
well as by people representing the
public, there is absolutely no reason
why they should oppose the appoint-
ment of a Commission

My another purpose—let me make it
clear—in asking for such a Commission
was this At present it is being con-
sidered as a sort of a party plan
with Members of all shades of opinion
not being taken into confidence Of
colirse you may have your own plan—
I have no objection—Dbut here you have
got the assistance and supvort of the
people, of all sections of people, people
who are independent distinguished
people, people from Parliament—I do
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not say that a Member here who has
no ¢xperience should be appomnted. In
Parliament we have people who have
got experience of administration. We
have got people who are technical
experts, ltke Dr. Sokhey. They® may
give you fresh ideas They may sug-
gest to you ways and methods, You
are absolutely living in your own fossi-
lised 1deas. It would definitely help you
to have a fresh outlook. That 1s why
I suggested, and that is why I still
maintamn that such a Commission #
necessary It does not mean any in-
sinuat on against the Government. I
have never saird that the Government 1s
not Joing their very best but that 1s not
enough, that 1s not sufficient and the
conditions and circumstances which I
stated on the floor of the House make
it obviously clear and they demand
that a fresh outlook should be brought
on thls‘sub]ect and whatever lapses.
whatever shortfalls are there should be
examined.

[Mr DcrpuTy CrarrMan m the Chair ]

It 1s very wrong to think. as the hon.
Minister appears to think., that this
Comnussion will go into the details of
every scheme and examine the techni-
cal details. That is not the purpose of
the Resolution It might have been
suggested by a Member here or there
but the purpose of this Resolution 1s
to go into those broad principles and
to assist and heip the Government
and to give them popular support. It
1s not{ necessary ihat the body which
I ask you to set up will go into every
technical scheme, and I must submt
that we are very much suffering from
certain basic defects It was very
necessary that we should have had
some all-India overall picture There
should have been some scientific
survey There is no reason why we
should have any doubt and apprehen-
sions 1 our minds that the members
of this Commission will not be of any
assistance to the Government I have
purposely provided that the member-
ship should not be restricted to Parlia-
ment only, so that you can have experts
on administration and on technical
knowledge At present you are working
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like this Either there 1s the party
direction or you have the services who
look to you to help you in this matter
Don’t you think that people who have
go® the same love for the country will
be able to make any contribution 1n
this matter? It 1s therefore, Sir, that
I press this Resolution which I have
moved

Mo QAo Ao WM :  JEET
% gy ¥ H QA g5g FgAT J1gar g
7[Pror N R MALKANI I want

{o say a few woi's regarding the
amendment ]

Mr DEPUTY (HAIRMAN Nu
speech please Do you vress your am
endment?

ProF N R MALKANI I am not

making a speech

Mgr. DEPUTY CHAIRMAN Either
you withdraw your amendment with-
out a speech or press 1t

Mo Ao Ao WIFMAT: H FF
FeaT wEar g 5w oI faesy
(withdraw) ®T <@ g | HA
qasy agd fF 98 TIawgH X &
st =ifge fF o (Plen) #1 &w
T8 F1g7 AT 7 T TUIGT IISAT
9188 g g amagd 5 q@Q
# g gemad (information)
FIAFT AT E AT gA IR i
78 &% ax@< oot =1ifgd

tfFroF N R MALKANI I wansg
to say why I am withdrawing 1t I
mean that the misunderstanding that
we do not want the Plan or that we do
not want to change its out-line should
he removed The second thing is that
the Members recelve very little in-
formation We want that we should
alway. be furnished with information }

Mr. DEPUTY CHAIRMAN You
cannot make a speech There cannot
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be a conditional withdrawal Either
you press your amendment or with-
draw 1t

Pror. N R. MALKANI I accept
what the hon Minister has said

I @s #g @ § 3 e
1A forag a1Ar F gq SR HqAT
T TEHTR G5 | g ATAT U
EHIT T & fou dare § 1 AT
AT GgF1C FHAFY aRF @ T &
T g9 (Group) It ITEE IF
AW FETE | AT AT BHI
WEHIT BT BT JATTE Y § o)
arfag & gFal g |

i [PROF N R MALKANI
He has said that the Government
would contitute a body through wnich
we can extend our full co-operation n
the 1mplementation of the Plan.
We are readv to extend our tull
co-operation If they want us to co-
operate 1n the form of a group and not
i the form of a Committee, even then
we shall be pleased If they are ready
1o have our co-operation, I can with-
draw the amendment ]

Mr DEPUTY CHAIRMAN Do you
Press your amendment?

ProFr N R MALKANI
leave to withdraw 1t

The amendment* was by leave with-
drawn

Sir, 1 beg

Mr DEPUTY CHAIRMAN: The
Question 1s
“That this Council 1s of opmmon

that a Commission consisting of
Members of Parhament and pro-
minent non-Members be appointed
to review the working of the Five
Year Plin and to suggest ways and
means of making the Plan more
effective and popular ”

The motion was negatived

tEnglish translation
*For text of amendment,
col 1149 supra

mde
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RESOLUTION RE COMMISSION TO
EXAMINE THE ADMINISTRA-
TIVE SET UP AND PROCEDURE
OF WORK IN THE GOVERNMENT
OF INDIA.

Surr H. C. MATHUR (Rajasthan):
Sir I move:

“This Council is of opinion that
a Commission be appointed fo ex-
amine the present administrative
set up and procedure of work in
the Government of India and to
suggest suitable changes for ensur-
ing expeditions disposal of the
werk.”

I think it is a common complaint—
not a complaint from the side of the
Opposition only but a general com-
plaint that the administration, as it is
being carried on at present, is not
attuned to the requirements of a wel-
fare State. The Government recognises
this and accepts it. The Government
has during this six to seven years,
made some sporadic efforts but without
any results whatsoever., Apart from
this, this is a much larger question.
My Resolution covers almost the entire
problem of services, because when I
talk of the administrative set up, 1
cannot ignore how this administration
is built up. We will have to t?ake into
consideration the recruitment’ of the
services; we will have to take into con-
sideration the training of the services;
we will have to take into consideration
the promotion of services; and we will
have to take into consideration the
procedure which is prescribed for their
conduct of the work. This problem
has assumed far greater importance
and significance since independence.
There are various reasons for it. The
first is that at the time of independence
we had to relieve quite a large number
of senior officers who were foireigners
and this left the Government in certain
difficulties in finding proper personnel
to fill those posts. Then came the par-
tition and along with it came another
difficulty, and that was the expansion

of work in the Government. I think,
the number of officers has increased
manifold during these few years. But
what has happened is that we have
not been able to keep pace with thgse
problems or tackle them properly. On
the other hand, what happened was
that the quality of the officers began to
deteriorate and today we are all aware
that a great rot and deterioration has
set in the services. And the services
are very important. They are the only
instruments through which the policies
of the Government are to be imple-
mented. As I was just pointing out
while discussing the other Resolu-

SHrt P. SUNDARAYYA (Andhra):
Sir, there is no quorum.

Mr. DEPUTY CHAIRMAN: (After
taking a count) There is quorum now.

Surt H. C. MATHUR: These are all
very importaut points. I think the
Government of India and the Home
Ministry, constituted ag they are at pre-
sent, I am sorry to have to say, are
absolutely incompetent to deal with the
problem. The House will remember
the administration has not even been
able to just take one part of i1t—frame
rules and regulations for the adminis-
trative services. This matter has been
before the Government for a very long
time. This concerns the administrative
machinery. It was for the first time,
when this Parliament met and when
the first administrative report of the
Home Ministry was circulated to the
hon. Members, mentioned in that re-
pori hy the Home Ministry that within
a few months these rules would be
finalised and placed before Parliament.
But unfortunately two years have elaps-
ed, but nothing has happened. Possibly,
it has not been realised what will be
the effect of such dilatoriness. The ex-
isting rules which have, as a matter of
fact, not been scrutinised and examined
by Parliament are in operation accord-
ing to the interpretations and fresha
orders issued by the Government.
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Then, there are other factors alsu
which compel me to say that an exam-
ination and review of this matter has
becgme necessary. The difficult econo-
mic conditions in this country and the
ways in which the controls have been
operated have had a great demoralising
effect on our services ilso. And then
came the popular Minislers. There has
heen no proper adjustment between the

eMinisters and the services. I think it
is very necessary that the hon. Minis-
ters know, so also the services know.
where they stand, what their responsi-
bilities are, what their duties are and
what their relationship is. What has
happened today is that honesti officers—
and I do not say that there are mno
honest officers; there are certainly
officers who are honest, who are capable
and who are also as patriotic as any
of us here—are in difficulties. I also
know that there are officers who are
inspired by zeal and by a sense of
duty. but it very much pains me to
bring to your notice and through you
to the notice of the Government that
it is only these officers who are in
difficuities. Tbese oflicers are con-
sidered to be inconvenient and are
shunted out to less responsible posts.
On the other hand, we have got a set
of rules which gives such security to
even the clerical staff that those people
who work arduously can look forward
to no reward, because the senior officers
to whom they are responsible have
absolutely no power. There are officers
who absolutely neglect their duty and
they can afford to do so without any
fear of punishment.

Again, there is the problem of cor-
ruplion and favouritism. It is most
unfortunate that this evil has corroded
our services and today we find every-
body running after sifarish. It pains
me very much to find ihat people have
not got confidence even in the Public
Service Commission, They rush about
from place to place just to see how
not got confidence even in the Public
Service Commission. To a man of my
understanding such a thing is incon-
ceivab’e, and with all respect to the hon.

[ COUNCIL ] Administrgtive set up etc. 12§

members of the Public Service Commis-
sion, I very much regret to have observ-
ed that. They may be independent,
they may be fearless, but there is such
a universal feeling and people do make
attempts to gain positions through
methods other than their own merits.
It is there, and to whomsoever you
talk in public life, you will find that
this complaint is almost universal.
Those who are in business feel that it
is almost impossible to have any
straight business. They must gain the
support of some officer either through
sifarish or through bribe. That has an
unhealthy effect on the life of the
country. So, I do feel that this question
demands a thorough examination.

If I were to give you instances of
dilatoriness which is the next thing
mentioned in the Resolution, you will
be surprised to find that even in depart-
ments which are considered to be most
efficient, we find representations going
uncared for, unattended to, not for
months but for years and years. No-
thing happens. Now, at this particular
stage when we are rebuilding our
country, when we are spending crores

and crores of rupees on our
Five Year Plan, when we are
expanding our budgetary pro-

visions, it is extremely essential that
we should look into this matter of the
administrative machinery and see that
it is completely overhauled.

The first thing that I would suggest
is this. There should be an absolutely
different institute for the training of
the higher classes of officers, e.g., the
I.AS. 1 will give you one instance.
There was a young friend of mine who
wanted to appear for the I.A.S. exami-
nation. He had on a previous occasion
already appeared for the examination
and had been selected for the LP.S.
He was receiving training at Abu. He
came here for an interview for the
1.A.S."examination. The Principal ask-
ed him, “Where do you propose to stay
in Delhi?” and advised him not 1o stay
with his ordinary friends who were of
the clerical status but to stay in a hotel
like Imperial Hotel or some other hotel
of that type, in order to maintain his
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standard and status, or to go and stay
with somebodvy big This 1s the atti-
tude; this 1s the outlook Il might have
been all right for our old foie.gn
masters not to mix with the people and
not to consider a human being as a
human being, but this attitude still
persists. This 1s the type of mental
ouatlook which 1s being imparted to our
officers even to this day You will be
simply surprised to know that I actual-
ly saw one of the Assistant Eng neers
here i Dell <haking hands wth a
Member of Parliament as 1f he was
doing him a favour, sitting 1n his chair
all right. He does not realise that a
Member of Parliament takes precedence
over the Secretary of a Department
He has got no appreciation of what
a representative of the people means

he has no appreciation of what the
people mean. I have been extremely
fortunate and lucky in that, personally
speaking, not only here but also in my
own State, not because of my status as
a Member of Parliament but hecause of
my background I am not stating this
as a complamt from a Member of Par-
liament. I am stating this only to give
indication of the sort of attitude, the
sort of training, our friends are hav-
ing, and it is time that we do our very
best to have an institution where pro-
per tramning 1s given This might have
been all right in the past, but now
things have changed, the whole com-
plexion has changed conditions have
changed Not only are we now a wel-
fare State, but I must also pomnt cut
that the mood and the attitude of the
people have changed Unless and unt'l
our officers are properly trained, they
will do greater harm to the adminis-
tration than good It 1s therefore that
I wish that this question 1s examined
by a Commiss on consisting of proper
personnel and I would certainly hke
some Members of Parliament to be in-
cluded in that Commission That 1s
not because it will do any honour to
the Members of Parliament, it 1s not
because any Member of Parliament is

very anxious to pe associated with
Government
Pror. G RANGA (Andhra)*: There

Is nothing wrong with that
i35 CSD.
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SHr1 H C. MATHUR: but be-
cause 1if this Commiss:on 1s to be eflec-
tive and 1f the reporet of this Commis-
sion nas got to be 1mplemented 1t 13
necessary that Members of Parliament
should be there. Then you will not
venture or dare to shelve it as you
have been shelving tne previous re-
ports.

While moving tnis Resdluuon, T havee
purposely avoided meantioning any con-
crete cases because 1t 1s not at all diffi-
cult to mention any number of cases
rcprescnting  the characteristics, the
particular outlook and the particular
features which I have enunciated It
does not behove and I do not think 1t
18 necessary to enunciate here certan
cases of corruption at all levels It 1s
not necessary here to mention certain
cases of favour.tism at all levels and to
mention that the Ministeirs do this cr
that. It does not suit my tasie at least.
If the hon Mumster does not challenge
the fundamentals which I have stat.d, I
will give instances—not from Rajasthan
—but from Delh1 itself. I will give
you 1nstanceg if you so choose from the
Delhi State which 1s under the centrol
ot the Home Ministry but thct 1s rot
my mntention or purpose. I wish the
gravity of this Resolution, the impor-
tance of this Resclution 13 realized I
hope the hon Minmister will not make
similar observations as were made by
the hon Minister for Plarning He
must rather convince the House thet
they are capable of doing something
better. They have been wanting 1o
tackie this problem all these 7 years
Can the hon. Minister refute any of
these things? As a matter of fact as
we all know and as I just mentioned,
in connection with the other matter,
the Prime Minister has appointed a
particular person to go into this matter
and to suggest ways and means for the
expeditious disposal of work, I have to
repeat those arguments only because
this a different Resolution and what 1
said 1n connection with that Resolution
w1ll not be taken notice of by the hon
Minister who will make a reply That
is why mn passing I will have to make
a referezre to it, otherwise it would be
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very easy for the hon. Minister to say
that we are quite alive to the situaticn
and we have already taken appropriate
action and no further action is necessary.
Not to enable him to make such a reply
I wish again to mention that a single
officer of the Government will not be
able to make any effective contribution
in this matter. I also wish to be very
%lear, even in regard to this officer who
has been appointed, as to what are his
terms of reference and whether his
sphere of work 1s restricted only to the
Secretariail work or it goes beyond that.
Because so far ag my information goes
his activities are only to be confined
to the Secretariat activities here but to |
my mingd what 1s much more important
is the district level Possibly the hon.
Minister will say that we have nothing
to do with the district level but I think
the all India services are af Central
subject. These are all-India services
and the only importan! officers at pre-
sent are drawn f{rom these all-Ind a
services. All the key pos.tions not
only at the Cenire but in all the States
are held by these offiiers for whose
efficiency, recruitment and training the
Central Government to a very great
extent is responsible. The Superinten-
dent of Police, even the Assistant Sup-
erintendent of Police and all the high-
up officers are on an all-India basis
It is therefore very nccessary that not
only the training of these officers, not
only the procedure and mental outlook
of these officers but all the various
things must be enquired into and that
can only be done, so far as I think by
a sort of Commission which I have
suggested. In this Resolution I have
not mentioned Members of Parliament
because there may be a Member of
Parliament here or there who had ad-
m nisirative experience but we must
have officers who have not only the
administrative experience but who have
also some experience of the working
of other countries and of the working
of their services. Let us not be con-
fined only to the privileges and all
those things connected with the ser-
vices. I hope the hon. Minister will
accept this Resolution.

[ COUNCIL ]
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Mr DEPUTY CHAIRMAN: Motion
moved:

“That this Council is of opinion
that a Commission be appointed 1o
examine the present admin:strative
set up and procedure of work m
the Government of India and to
suggest suitable changes for ensur-
ing expeditious disposal of the
work.”

SHRI P. SUNDARAYYA: Mr Deputy
Chairman......

Mg. DEPUTY CHAIRMAN : You can
speak on the next non-official day.
There are two messages from the House

of the People. The Secretary will read
them.

MESSAGES FROM THE HOUSE OF
THE PEOPLE

I. THE AprpRoPRIATION

By, 1954,

(RarLways)

II. THE ABDUCTED PERSONS (RECOVERY
AND RESTORATION) AMENDMENT Bruy,
1954,

SECRETARY: Sir, T have to report
to the Council the following messages
received from the House of the People
signed by the Secretary to the House:

I

“In accordance with the provi-
s.ons of Rule 132 of the Rules of
Procedure and Conduct of Business
in the House of the People, I am
directed to enclose herewith a copy
ot the Appropriation (Railways)
Bill. 1954, which was passed by the
House at its sitting held on the
25th February, 1954,

The speaker has certified that
this Bill is a Money Bill within the
meaning of article 110 of the Con-
stitution of India.”



